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of tbe Genera) Secretary of All Iod ia 
Kendriya Vidyalaya Teachers' Associa-
tlOB, their representatives organisation 
and the suspension imposed on tbe 
General Secretary because of his trade 
union activities. 

The Commissioner of Kendriya 
Vidyalaya Sangatban refused to meet 
the representatives of the Associations 
on the 19th Febraury, 1985 to discuss 
the burning issues of teachers of Ken-
driya Vidyalayas. 00 the other band. 
tbey were served with warning letters. 
It is most unfortunate that neither the 
Government nor the Administration is 
in a mood to discuss the problems' of 
Kendriya Vidyalaya Teachers. One of 
the main demands of the teachers is 
arant of forma) recognltion to the 
Association so tbat tbey can sette 
their problems across the table. I, 
tberefore, urge the Minist~r to meet 
the Association representatives to sort 
out the outstanding issues for early 
settlement in the larger interest of 
country's educational needs. 

14.29 hrs. 

RAILWAY BUDGET. 1985·86 
GENERAL DISCUSSION-CONTD. 

[Trans/att on] 
SHRI BALKA VI BAIRAOI 

lMandsaur) Mr . Deputy-Speaker, 
Sir, I am grateful to you that you 
bave given me time to speak on the 
Railway Budget. I am happy that 
Cbaudhary Bans i Lalji is I istening to us. 
I bope that be would appreciate one 
sugaeStiODS and take action on them The 
Railway department is a revenue 
earning department of the Government 
of India which contributes in a large 
me asure towares the other expenditure 
of the Government. We haue aJso a 
Minister of State in the Railway Depart-
ment. Chaudhary Banai Lalji is tbe 
Senior Minister and Madbavrao Scindiaji 
is tbe Junior Minister. Chaudhary Sahib 
bas age and experience and Scindiaji is 
youDI and energetic. If we look at the 
bwiaot, takin. into consideration this 

combination, we will find that it i8 
a realistic budget and Sbri Baosi 
Lalji deserves my cODgratulations for 
it. He has Dot concealed anytbinl. 
Had he wanted, he would have 
reduced the social burden of Rs. one 
thousand crores or reduced the revenuo. 
or reduced the enhanced fund earmark-
ed for the maintenance of railway 
.nicks and thus made this Railway bud-
get a balanced one. Instead he bas placed 
the real picture before the House. I 
think it is a good that he lias not con-
cealed anything. We thank bim for 
this. 

I am grateful to the Railway 
Minister for providing facilities to the 
Children and youth in this Year. of 
the ,outh. We specially express our 
gratitude to him because this is the 
first budget aft cr so many years in 
which tbe Railway department bas 
shown favourable consideration to 
Madbya Pradesh. You are giving two 
new lines in this budget and both are 
for Madhya Pradesh. Such a thing has 
not happened before. We hope the 
work on these lines wil) be done expedi. 
tiously and smoothly. 

I will not take the precious time of 
this House by going into statistics 
because statistics are dry and mislead. 
ing I will, therfore, leave the statis-
tics and' come to my points straigh· 
away. On the 24th January I had raised 
a few points while speaking on the 
!)upplcmentary demands of the Railway 
Ministry in this House. The Meenakshi 
Express may possibly be run for S days 
in a week because its time-table is 
under consideration. We arc grateful to 
the Hon. Bansi Lalji and Shri Madavroa 
Scindia. Besides, I had also raised th~ 
question of demarcation of Jurisdiction 
and powers of G R.P. Hnd R.P.F. 
and had demanded tbat these should be 
reconsidered and if need be the Consti. 
tution sbould be amended. It will not 
only facilitate the operation of Rail-
ways but also bring relief to the public. 
At the momeDt the position is that 
those who have powers havo DO work 
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aDd those who have work bave on 
power. 

Regarding level croRsings, so long 
8S Baosi Lalji considers this matter as 
Railway Minister and not as a farmer .. 
the farmer will not be benefited. I think} 
be should consider it as a farmer. Our 
Rail ways are meant for farmers. Our 
farmers are not meant for the Railways. 
He should consider it from this angle. 
This is my submission. 

Mr. Deputy-Speaker Sir, tbe 
increase effected in taxes and other 
charges has created a strange situation. 
Shr j Madbavrao Scindia looks so 
innocent that we don't want to criti· 
cise him and when we look at Shri 
Bansi Lal, we are too scared to criti-
cise him. I think it will be eas)' to 
express myself through a couplet. 
403 members of out party have been 
elected to this House and Railway 
fares have boen increased by 12.5 per-
cent. In this connect ion I recollecl a 
couplet: 

Khljan mein Julie to 
kot baal nahin thee, 

Ran} is batl ka hai 
ki bahar maIn lute. 

I urgc the Railway Minister consi-
der it "fresb. If you do not reconsider 
it then wbo else will 1 If you do not 
consider over it, it is not going to belp 
us. It is my submission to you to recon-
sider tbe rates that havo been increased 
in respect of foodgrains, pulses, 
salt and vegetables. (Interruption). 
You also include the fish in it. The 
reason is that after returning home in 
the evening we :lre confronted with 
the problems of getting meals. There 
this plea will Dot hold water that Sbri 
Bansi Lalji has increased the fare and 
freight. So with folded hands Ire· 
quest you to reconsider f be breigbts on 
thrse' 4·S items. You are kind 
cncugh that you havo not raised tbe 
fare for the filst 6fty kilometres. I 
also want to say wb lie preparing 

budget only .oolhi is kept is view You 
should keep in view. Bhopa) .. Katlam 
and Indore also. People commute daiJy 
100·1 SO kilometres. The populati on bal 
iQcreased so much tbat people have to 
travel up and dOWD. So I wiJl urge 
Chaudhary Sahib to reconsider tbe 
matter regarding exemption only up to 
fif~y kilometres. We know your prob. 
lems. In this House Members beloDg-
ing both to the opposition and the 
ruling party are not unaware of any 
your problems. We would always 
like to cooperate with but yoU 
also must keep it in mind that 
we have to return to our consti-
tuency. Ever since you raised the fares 
by 12.5 percent after fifty kilometres, 
the people travel on trains with 
stones in their pockets and when we 
return to our constituency we will be 
welcomed wit b tbe stooes. Noone is 
paying any hedd towards this. 

The time is limited but even thell 
I want to draw the attentifln of the 
House to one more issue. You arc 
becoming party to a corrupt practice 
with which you have no connection. For 
example, I will mention Ajmer Sharif 
Pilgrimage tax has been levied in Ajmer 
Sharif. May be the tttX is levied by the 
State Government or the Corporation or 
the Trus t but it is realised by the 
Central Governent. 

For journey to Ajrner Sharief, six 
paise are realised from the people on 
every ticket. The passengers" in 'act, 
are required to pay 10 paise because 
of coin shortage. In this way, every 
passenger bas to pay four paise extra 
at the counter. This means that if a 
sum of ten lakhs of rupeos is collected 
during the year) a sum of four lakhs 
of rupees is pocketed by tbe corrupt 
officers and tbe government is bJamed. 
The pilgrimfolge tax whether it is in 
Varanasi, Ajrncr or Somnatb, must be 
reviewed. ' 

I would also reques: that reserva. 
tion should be computerised. We 
would be grateful to you, if you do 
this becau.e this problem brinal 
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bad name to you. Yours is a very 
strange department. When one goes' 
f(.lr reservation, he is told that no 
berth is available, but later on the 
~amc berth is otT\.:fcd to him. What is 
this brugllng? You should look into 
it. I have full faith in y\)ur efficiency. 

I have already made a submission 
to you and today again I am request-
ing )'ou. I am sure you would consi-
der my request. Work for conver-
sion of broad gauge line is going on 
from Neemucb to Kota I requost that 
this work should b,,: undertaken from 
Kota tow,lros Necmuch al-o so that 
people on both th.; sides could get em-
ployment. There are many other points 
to be raised, but Iwill not tuke much 
time of th;.~ Hou iC~ :1') many other 
Hon. Memb..;rs have to express their 
views. In t hI! end, I would like to 
say thul freight w;:)s not increased last 
year. This year it is being increased. 
It is my homble request to you that 
attention should also be paid towards 
many shortcomings of the last year. 

I support the balanced and real iSlic 
budget presented by Chaudharyji aod 
congratulate him for th~ snme. Witb 
these words .. I conclude my speech. 

saRI O.L. DOGRA (Udham-
pur): Sir, the budget presented by 
Chaudhary Saheb is bold in approach 
and discuss deserves appreciation. 

The increase in fares by proposed 
by him was essential. When Planning 
Commission does not allocate any 
funds, Reserve Fund is also depleted 
and there is no other altcrna live, what 
elso could be done. Railways had to 
be operated and funds had to be 
provided and for that purpose, he has 

. increased all kinas of f~res and 
freights, but the quantum of this 
increase appears to be on the high sido. 
The people would not have protested 
against t his increase bad the prices of 
oil, cooking gas, Kerosene and all 
other esscntial items not been raised. 

The pinch is being felt aU the more 
bec:1use of increase in the prices of 
essential items. Had this increase been 
confined to railways only I the 
Rail,way Minister w()uld have earned 
appreciation that he has mobilised 

( amp!e resOUrces because without funds 
DO WOJk can be undatakcn. Fuods are 
required for any work which you want 
to undertake .. for the maintenance of 
railway track, for rectifying wear and 
tear for laying new railway lines, 
replacement of t he obsolete rolling 
stock, funning \vorkshops 
etc. He hasl thcrefor~,· tried 
to raise funds t hrougb this budget, as 
he had no hope of getting funds from 
any other sources. But lbe moot 
point is whether Railway' user or 
commuter will pay for c"pan~ion, wear 
and tear and capita I illvcstment? 
Though you bad to do it uuder 
compelling circumstallCt;S and 
it was a painful dccisbn, yet it is 
very bold on your part having done so. 

So far as the qu.:;stion of laying 
new railway lines is concaned -as 
Prof. Parasher has said - there aro 
certain States where tb ere ar D no rail-
way lines at all or if there a rc a few 
railway lines they arc quite insuflici.:lnt. 
You should have giv~n a sympathetic 
consideration to this aspect also. But 
you have starved the entire Northern 
Railw'ay as you hail from the North. 
It was our opinion about the provisions 
made last year tbat they were insuffi-
cient and injustice had been done to 
us. This ye:lr those provisions have 
been fflrther slashed. Last year a 
provision of two crores of rupees was 
made for construction of Jamma-
Udbampur railway line but this year 
the provision has . been reduced to 
rupees one crore seven lakhs only. 
Chaudhary Saheb, thi~ alDOUllt is too 
meagre and in thii manner c\)mpJetion 
of this railway line would take at least 
43 years and none of us would survive 
to sre its completion. Wo have to 
construct the railway track upto 
Srinagar as Oandbiji had announced. 
Panditji had also pa id bis attention to 
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this and that is why this rnilway track 
was extended from lalandbar to 
Patbankot and later on upto Jammu. 
But with such a meagre prOVl~lon 

you can well imagine the proaress of 
this track. 

Similar is the case with Talwara-
Patbankot line and Nanga] Talwara 
line. These railway lines are very 
essential and work on these lines was 
uhdertaken long back, but progress in 
the construction of these lines is very 
slow. Similarly, funds allocated for 
doubling of railway tr.1ck between 
Panipat and Ambala are in~ufficient. 
You perhaps hesitated to allot funds for 
this purpose as it falls in youa State' 
The early completion of doubling of 
the track would lead to more passenger 
and freight. traffic and increase in the 
earnings of Railways. More attention 
should, therefore, be paid to doubling 
of railway track on this roule. 
Doubling of r(~ilwLlY line from 
JaJandhar to Jammu is necessary. 
Parasher Saheb had said that 
doublo railway line from Pathan-
kot to Talwara should not be 
laid for the time being but in my view 
it is absolutely necessary to do so. In 
case, sometime one track is dumaged, 
the entire railway traffic would como 
to a standstill. If there is double 
line, the traffic would continue un-
interrupted on tbe other tnick. As 
wear and teaf is quite u~ual, it is 
necessary to have a double line 
there. 

Lakhs of passengers dIsembark 
from trains at Jammu station every 
year. From Jammu station they go on 
their onward journey to Kashmir, 
Poonch or Vaishno Devi, but the 
amenities at Jammu station are 
quite in5ufficient nnd there is shortnge 
of 8'aft' also. I i)'Cve spoken many a 
time on this issue and you must pay 
sp~cial attention towards it. 

I would touch one more point also. 
Three tourist seasoD'!J have gone waste 
ip Kashmir. It bas happened due to 

the circumstances which have deveillped 
there. It is essenti al that some 
efforts should be made to encourage 
tourism there. Hill concession tickets 
should be issued. 

So far as safety and security of 
passengers is concerned, yf'U wjll 
have to pay special attention towards 
it. There are certain elements ;n the 
country which term our leaders as their 
enemy No. 1 and enemy No.2. We 
want that railway trains should be run 
properly and there should not be any 
disruption, Previously, tra ins u ... ed to 
run very slow in the night which had 
made railway "travel very difficult. We 
want that there should not be 
recurrence of such a situation. 
Previously running of many (ra ins 
during the night had been stopped. 
Such a situation should not be aJlowcd 
to occur again and special attention 
should bt' patd to safety and security. 

I would liko to put before you 
another problem, There is Hiranagar 
Railway station between Patbunkot 
and Jammu, which is just at the 
roadside, but lndns do not stop 
there. Samba i!) 10 or 12 miles away 
from the highwi1Y and Kathua is also 
far away from the highway. The 
pcoplo can, catch the trains from 
thcse stations but I wou'd liko to 
submit that it would bo convenient 
f.:>r the passengers to board the 
trains from Hiranagar station 
which falls between Jammu and 
Pat hankot. All th.) tm ins passing 
through this statioll must stop for two 
minutes at th.lt statioll. All the 
trains, whether it is Jhc lum Express 
or otber troins originating from 
Calcutta, must s:op there ju~t for two 
minutes. 00 t h~ one hand, it would 
provide facility to the people and 
on the olher hand t Railw,iY revenue 
would also increase. Otherwise also, 
traing run 1.1 t~ by as much as 24 
hours and therefore, two-minute bait 
will not make aDY difference. Pre-
viously it was argued that it is not 
possible, but I have myself seeD that a 
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'new railway station Chbanroria has been 
provid~d between Pathankot and 
Jammu. Wherever Railway employees 
are interested, a new Railway station 
is provided. New stoppages are also 
provided. I do not know as to 
why this station was opened there. 
Neither politiciaos, nor M.Ps or 
M.L.As ever asked for it, nor did tbe 
peJPle of the area make such a 
demand, but this statioll has been set 
up. When otficers are interested, 
stoppage of t rain~ is pro" ided even at 
m;nor statL.)'l'). When we mlde a 
request for providing stoppage of 
trains at Hiranagar, the trains arc not 
being stopped t here I request you 
again that arrangements shoul~ be 
made for stoppage of all the trams at 
Hiranagar station for two minutes. 

Now 1 would like to say a few 
words about maintenance. Though 
you have considerably increase~ the 
fares. yet m.1intenance of the Railways 
is not proper. The raxine of seats in 
first class coaches of trains funning 
espocially on Branch lines is found 
torn. Latrines ure very dirty and one 
cannot even enter tbem. Even light is 
not there You should look into this 
matter a 'so. 

Waiting rooms should be provided 
to the First Class and Second Class 
passengers. Passengers at Jammu 
station are found sitting on the floor. 
Benches should be provided there so 
that people could sit there comfort "bly . 

As you have rung the bell, I will 
not take more time. I would like 
to request you to ply attention and 
expedite work OD the lines menlioned 
by me and reappropria tc funds from 
other items for them. I would once 
again re~ucst that the tr8in~ should 
stop at Hiranngar Star ion. 

Electrification of railway track is 
necessary in Punjab, Haryana and 
areas especially around Delhi. If 
Qlectriflcation· of Jines in areas aro\lod 

C"nti. 

Delhi is carried out, we will be able 
to avoid congestion. People Hving ill 
maoy sateH ite towns or Haryana 
come to Delhi for work, They ,0 
back to tb~ir bomes iD tbe cvenin,_ 
Electrification of railway track will be 
of groat benefit to them. Electric 
traction of Punjab and Jammu bound 
trains wou Id be beneficial for the 
Rai Iways as well as for tbo peol) Ie. 

I would like to point out that 
bl!sides being the major infrastructure 
of tbe economy of our country. the 
Railways are nn important means of 
communications also. Even if tnere 
arc no roads, if railway line is laid 
anywhere, people of the country would 
hwe access to that area. The 
Railways are mJjor and important 
means of communicati0ns for the 
Defence also whicb can be utilised by 
us at the time or need. Roads cao be 
made use of by the enemy also but not 
the Railways. Railways are a major 
mcaos of communications and 
fundamental factor for the security of 
the country. You should pay morc 
attention towards the development of 
railways. 

In addition, yOU should also 
develop highways. With these words, 
I support the budget proposals. 

tEnglishl 

SHRI CHIN! AMANI PAN I· 
GRAH[ (Bhubaneswar): Hon. 
Deput)' 'Speaker, Sir, I rise to SUpport 
the Demand for the MinistrY of Rail. 
ways p1aced before the House by the 
Hon. Railway Minister. 

Sir, at the outset, I should like to 
state tbat tbe Railways as a transport 
ttystem, serve the life·Hne of the couo-
try. Inview of the atllpendous "rob. 
lems that the Railways arc (acing tod.IY, 
it is boped and expected that the 
Planning Commission would give 
top pri~rity to aJJocation of funds 
so far as the Raj) ways are cOQcern-
ed. But if ),ou seo tb~ alloea .. 
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tion .. of funds made by the Planning 
CommiEsion. it is really very meagre for 
the Raj lways. This year, they have 
allocated only Rs. 1 .. 650 crores to the 
Railways and out of this amount, as 
the Railway Minister said_ the Rail-
ways themselves are trying to raise the 
resources to the extent of Rs. 950 
crores and perhaps the balane~ of Rs. 
700 crores is tbe budgetary support 
tbat is being given to the Railways. 

Therefore, the first thing should be 
all tbe :Ministries together should decide 
about it. When the RaihH1Ys carlY 
the burden of this countl ~ so far as 
transport is concerned, why should the 
planning Commission ac,:ord ~ueh a 
low priority to the devdopment of 
Railways. But when you look u l the 
discussion of tho RaHway WOI king 
Group of the Planning Commission, you 
will find that the Planning Comm ission 
always fixes a higher freight traffic 
target for the Railways without allocat-
ing more funds. You will find th at in 
1980-81, the Railways carritd 195.9 
million t onnes; of freight f rafflc. In 
1981-82, it was 228.8 million tonnes; 
In 1983 .. 84.. it was 230.1; 
and in 1984-85, it was 1.37 
mill ion tonnes. And the target which 
has been fixed is 245 m illioo tonncs 
by the Planning Commission and the 
Working Group also. Anti then, it 
was further, reduced to 237 million 
tonnes_ Therefore, if you go on 
analysing the freight carrying capacil y 
of the system, on an average, it comes 
to about 250 million tonnes a year. 
But I do not understand how the Plann-
ing Comm ission projects a t ra me 
demand of 380 million tonlles in the 
Seventh Plan without alJoeat ing not 
even Rs. 17,000 crores. The Ra ,,-
ways have asked for Rs. 27,000 crores 
and tbe Planning Commission is going 
to allot only about Rs. 17,000 crorcs 

or perhaps Dot yet finalised. So, hllw 
does the Planning Commissioll decide 
about the allocation of fonds and then 
fix the frei.bt traffic in t h" Plan 
period ? ~I 

I welcome the new policy thrust 
given by the Hon Railway Minister. 
Mr. Bansilal. You will understand 
one thing if you read tbe Bodget speech. 
I thought, it was almost a Defence 
Budget which has been placed by Mr. 
BaDsi Lal because is was very terse, 
very simple without explain iug what 
improvements have been made and what 
things are there. In the General 
Budget, many things have been dono, 
many things have been explainad to the 
people. But here Bansi Lalji perh:lps 
is very terse, simple, straight-forward 
and p 1a in-speaking. So, he Put for-
ward his demands and then put forward 
revenues that he wanted to earn from 
the railway system itselr. Tberefore, 
tbe railway system is completely worn 
out and it needs improvement in many 
ways. I need not explain a II the points. 
But I am happy that the Railway Mini-
ster has given a n cw pol icy thrust so 
that we can now at Jeast hope that it 
will improve the railways carry out 
track renewals improve over-aged assets 
and all that. At least some thrust has 
been given the Railway Budget for 
1985-86. We welcome that. 

As far as I h:lVC studied the railway 
system itself and its carrying c.lpacity, 
with whatever infra-structure 1hat woJ 

have created aJl these years, the R liJ. 
ways bas achieved a lot. We have 
achieved self-reliance in many respects. 
With whatever capacity we have crea 
ted. today the Railways can carry more 
than 300 million tonnes of freight 
traffic. But why i5 th It we ar~ over-
capitalising the railways by borrowing 
from the general revenues. In 1950-
51, the entire capital at charge of tbe 
Railways was Rs. 850 crores but today 
it stands at Rs. 7600 crores. It is all 
borrowings from the general revenues. 
The gl'ner;\l revenue borrowing was 
about Rs. 200 crores one decade ago 
aDd today it is about Rs. SOO crore!; to 
Rs 600 crores. I am quite sure that 
the way we are going, unless we give n 
policy tbrust, Wi.! will be borrowing 
apto Rs. 800 crores from the general 
revcoQcs. At tbe same time" the 
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Finance Ministry is asking the Railway 
Ministry to raise their own resources. 

Why should the railways be over-
capitalised. Why should the capital at 
cbarge of the Railways be Rs. 7600 
crores as against Rs. 8 SO crores in 
19~O.51 '1 Every time, the Planning 
Commission discusses with the R'li lway 
Working Group, they fixa higher target. 
Supposing in the Scvent h Plan th~ 
target is fixed at 380 mi llion, an exer-
cise will be done tbat in order to 
achieve the target of 380 million, w~ 
want this kind of changes or that kind 
of changes and we will have a tota.l 
budget of Rs. 20,000 crores. In this 
way, we arc unnecessarily over·ca.pita-
Jising the railway system. 

It is better that with whatever 
existing capacities we have created, 
let us try to optimise the passenger 
and freight t raffie. W J cannot go on 
borrowing from the general revenu~~s 

like that and the Firlance Mini'iltry will 
go on a<>king the RailwlIY", "Why don't 
you raise your own rCSf)urc~s ?'.1 You 
find how the Finance Mini~tcr got an 
approbation from :111 sides of the Hl)u~l!. 
But the buek was passed on to the Rail-
way Minister, Mr. Bansi Lal, having 
strong shoutdcl s. Everybody goes to 
Mr. Bansi Lal ar)d says, "Why do you 
increase the passenger fa.res by 12! 
per cent ?" Every time, when the 
PaSsc,lgcr f~lres arc in':rc.lsed J our party 
members and others in Parliament ask 
for a reduction in til" pJsscnger fare, 
and the Railway Minister CODced"s to a 
certain extent. 1 hope, this time also, 
the Railway Minister will coltcede to a 
certain ex. ent. 

Let me now refer to the declining 
trend in the passenger traffic. I hope, 
the Railway Minister will take note of 
it, as to why thJ passenger traffic is 
declining. In 1981-82, it was 3,,704 
million and in 1983·84, was 3,22S 
million. Therefore, I wou1d suggest 
that the Planning Commission should 
aive the topmost priority to the Rail-

ways in according funds and the plann M 

illK Commission itself should share the 
social l urden .that tbe Railways are 
carrying to the tune of about Rs. 1000 
crores. Why not all the Ministries 
equally share the burden ? If that is 
done, the Railway finunces will improve. 

So far as some of the problems 
of Orissa are concerned, we met the 
Railway Minister this morning. We 
have presented to him whatever d ifficul~ 
tics we are facing. But I want to 
mention two points here. One is that 
Puri -Pa 1 usa ~ nd PaJasa-Puri passenger 
train whi~h was a regular passenger 
train 10 Khurda Road division in South .. 
Eastern Railway has been suddenly 
withdrawn. It has created a lot of 
difficulties for i.he passengers, Commu-
ters and students in that section. I 
request that it should be immed iate1), 
restored. 

The General Manager promised be .. 
fore a vast crowd at Bhusnndpur railw 
way ~tation that the 37-UP and 37-
D()\,vn Jlmat Express trains would stop 
~~t Bhu"andpur railway station, Khurda 
Divi:- ;',10 of south· Eastern railway but 
tht' 51 (lppnge has not yet been ensured. 

I support the Railway Budget. 

[Trans [at iOll] 
IS.PO Ius. 

SHRJ SULTAN SALAHUDDIN 
OWAISE (Hyden,bad) : Mr. Deputy-
Spe~lker, Sir, I am gatcful to 
you ior having given me an opportunity 
to !-peak. I will try to finish my 
speech within the sti pulated time of 
five minutes. Alas, our ~fiDister could 
also ensure the punctuality of trains 
part icular Iy when wo are expected to 
adhere to the lime-limit. A persual of 
t he Railway Budget reveals that it has 
become a source of revenue for tbe 
Centrral Government. A You have 
raised the fares, but what amenitties 
aro you going to provide has become 
a big question. Increase in fa"'8 will 
re.sult in incrensc in prices. It appears 
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that this budget has been presented to 
provide a:nenities to capitalists. This 
budget provides no amenities to the 
poor. It will result in increase in 
prices and the lot of poor people, who 
vote for us, will become more miser-
able. The rich and the capitalists 
would be benefited morc. When the 
railway fares are increased, rail travel 
becomes difficult. I think the condition 
of Railways w ill improve if the Hon. 
Ministcs himself travels by train. BLit 
a Minister seldom travels by train. 
Rail travel has become very hazar-
dous. Noopunctunality is observed in 
the running of trains. Rail travel is 
unsaft~, because incidents of theft, 
daco ity" arson in tbe ~rains and 
derailmcnt arc quite common There is 
no definite programme to check these 
accidents which are taking place ont.: 
after tbe other. Aftc r all what IS thl.} 
remedy '! Trains used to run carli~r 
also. The condition of railway track 
has become so bad that it appears we 
arc not travelling by ral1 but are 
riding a horse. . .. (lnrcrl'lJplion). 
Th~ train sways from side to s!de. The 
Members from the othar side have said 

that there is no proper arrangements 
for t oi lets in the trains. It bas also 
been said as to why the passengers 
should depend on the toi lets of tra~ns ; 
tbey should believe themselves at home 
before coming to the station. If this is 
the intentio{l, then it is another thing. 
It is a strange state of affairs. The 
wash-basins are there but the water 
flows down to the floor and to our feet. 
You must travel by train to sae for 
yourself t1 e difficulties being ex· 
perienced by the people During 
summer, water is not aviJalable at the 
stations. Whereas it is written there 
that cold water is available, actuaHy it 
is hot water as if it is meant for 
preparing tea. The conditions ar" 
deteriorating day.by-day. You know 
that Hyderabild is a famous city. The 
Railway station was constructed there 
during Nizam's time. It is still the 
same ,tation. There is no over-
bridge on the railway line passing 

through the city. You should look into 
alIt bese things. There is no other 
railway line in Hyderabad city. 
Traffic is beld up for as Jong as two 
hours at a stretch and 1. news item 
appears in the papers that a woman 
gavo birtb to a child near the ra ilway 
crossing as it was closed and she could 
not reach hospital. An overbridge 
should be constructed there. No over-
bridge has been constructed t here even 
after 36 years of Independence. 
Nobody pays attention towards such 
things. I have come to know that 5-6 
years ago, some Minister had laid 
the foundation stone there but that 
stone it~eJf bas disappeared. r 
request yoU to look into the entire 
matter afresh and provide facilities to 
public. I would like to say that durioe 
his reply the Hon. Minbter should tell 
us as to how many times in a year he 
would himself travel by trains to get 
first hand knowledge about the 
conditions of trains and the difficulties 
being experienced by the people. III 
this way there will be improvement in 
the Railway Administration and people 
would be grateful to you. 

In the end 1 would like to say that 
the increase effected in railway fares 
should be reviewed as this will add to 
the miseries of the people. Mr. 
Deputy-Speaker, Sir, I am grateful to 
yoo also for having given me tho time 
to speak. 

SHRIMATI KRISHNA SAHI 
(Bugusarai): Mr. Deputy-Speaker. 
Sir, I support the Railway Budget 
presented by the Minister of Railways 
wholehcartedlY. He hJS done a 
commendable job ill the prevailing 
difficult conditions in our country. 

I am happy that the Hon. Minister 
has raised the agc Ji!11it (rom 3 to S 
years for children fo travel free by 
tr'.\ins. Another welcome ::ttep taken 
by you is to provide concessions to 
youths durinS the International Year of 
Youtb. Besides, I would like to poiDt 
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out that although several concessions 
have been announced in tbe l\ailway 
Budget# yet these have failed to 
provide relief to the common man. 
The increase affected in the rates of 
suburban season ticke's will bit tbe 
poor and the midd Ie class people bard 
because quite a good Dumber of poor 
people commute small distances in 
connection with their profession. They 
may be detun sellers, patta sellers, 
milk vendors or government employees 
or coUege students. I would like to 
urge upon you to review this like. 

I would also like to congratulate 
you for baving converted the 
Barauni-Katihar line into a broad .. 
gauge line in Bihar State much before 
the scbeduled time. This line was 
inaugurated by our late Prime 
Minister, Smt. Indira Gandhi and 
several memories are associated with 
tbis inaoguration function. But I regret 
to point out that no developmcnt 
took place after inauguration. Beforo 
inauguration, 14 pairs of trains used to 
run 00 this line but now only 2 pairs 
of trains are running when tbis line has 
been converted into a broad.gauge line 
aod mo[e trains can be run on it. I 
fail to understand tbe justification of 
trains being terminated at Barauni 
when broad-gauge line is upto 
Katibar. The trnins beine terminated 
at Barauni should rUll upto Katihar 
now tbat tbe Jine upto Katihar has 
been converted ioto a broud-gauge 
line. 

Assam Mail may be run direct but 
Tinsukhia Mail which goes via 
Farakka, takes 6 hours more. This 
train which goes via Farakka should 
lun via Kiu] and Barauni as previously 
this line was a metre gauge lioe and 
had not been converted into broad-
gauge tine. I would like to draw 
tbe attention of tbe Minister 
towards this. 

The problem of loading and un-
loading of goods is acute in eotire 
Bihar a nd particularly in North 
Bihar. The State of Bihar is very rich 
in minerals nnd, therefore, l"adin~ and 
unloading problem in respect of coat 
and mica should be solved. Loding 
and unloading shou Id be smooth. 
The Railways are not only a means 
of transport in our .. ountry, but they 
have also to discharge a social 
obligation. In the event of a natural 
calamity or accideot t the Railways 
undertake social work. Railways are a 
means of economic development as well. 

Patna is the capital of Bihar) but 
Patna junction is very much neglected. 
At Present about 20·25 thousand 
people detrain and cntrain daily as 
against its earlier capacity of 10 
thousand persons, which results in 
heavy congest ion there. There is no 
aJternative line for diverting the goods 
trains. Trains run on time daily 
between Mugalsarai and Danapur but 
they take unduly long time to enter 
Pataa station. The train has to wait 
for half an bour and somet imes evcn an 
hour at the outer singal. 

Sometime back. there was a 
scheme to provid" 'by-pass' for the 
goods tra ins, but I do not know why 
th.lt scheme has been kept in abeyance. 
Congestion at Patna station has 
increased to such an extent that it h lS 

become essential to provide relief 
there. 

Hardy's Park is a small station by' 
its side. It is said that in the olden 
days, the saloons meant for princes 
used to be stationed there. There 
should be no objection now to this 
station being used for goods trains. 
In case there is somc technical hitch, 
the Hon. Minister can hav~ consulta-
tions with his department. 

The most painful thing is tbat 
'Vikramsbila Express' which becomes 
'Magadh Expreea! enroute, \ the so 
caned super fast train, cODoeCting the 
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State capital with Delhi, tbe cap ital of 
the country, takes over 18-19 hours to 
reacb its destination. In else this 
super fast train, which leaves Patoa nt 
8 in "the night at present is started 
at 6 00 or 5.30 P. M" afL:r office 
hours, it m lY relch Ddhi at 
8 O'clock or even at 9 O'dock it will 
serve the purpose of office goers. At 
present this train docs not S:!fve tbe 
purpose for which it has been 
introduced. This super fast train 
must fulfil its object ive. No useful 
purpose is served if it arrives at 
12.00 O'clock. 

There is no quota in Tinsukhia 
Mail for Patna. ThIS is an important 
train. It stops at Patoa for 5-7 
minutes. Patna being the capital of 
the State must have a quota .in this 
tra in. Earl ier, Tinsukhia had a stop .. 
page at Mokama, but now it docs 
not stop there and it's next ha It is 
Patna after Jatnalpur to Patn..l is a 
large distance. 

Tberefore, my submission is tbat 
train sbould stop at MokJfD:l which is 
a junction and from that place: 
Barauni, Bl!gusarai ure at a distance 
of 5 kilometres. A fCft if izt:r plant and 
a refinery are also located here and 
10 .. 12 thousand people working th~re 
have to face a lot of inconvenience. 
But, DOW, this facility has also been 
withdrawn. Therefore, it it essential to 
provide a half of Tio~ukhja Mai I 
between Jamalpur aod Patoa for the 
convenience of thousands of passengers 
who want to reach the cap itaJ. 

Indian Railways Institute of 
Mechanical and Electrical Engineering 
is located at Jamalpur which falls 
under my constituency as wen as that 
of Shri Yadav. This is a very important 
institute. Forty thousa'ld students are 
imparted training in I his institute. 
This is the most neglected place. 
Nobody has paid attention towards it. 
I bope and expect that the Hon. 
Min lstcr will pay at!ention to it and 
ensure all-round development of this 
rai tway inat itute by providiog as mach 
fIIIanei,l aid as possible. 

Tbere is a wagon factory at 
M\)katna. The supp1y of wagons dooa 
not match our demand. When wo 
have such good wagon building 
fJctories in the country, why does the 
Deparfment of Railways not' think of 
its d.,velopment in coordination with 
the Department of Industries and meet 
tbe maximum demand of factories. 

With these words, I thank the 
Hon. Minister and at the same time I 
also thank you for g!viog me aD 
opportunity to speak. 

15.19 brs. 

[SHRI N1SSANKARA RAO 
VENKATARATNAM in the CIla ir.] 

[English] 
SHRI UrrAM RATHOD (Hiogoli) 

Mr. Chairman, Sir, with the evolutjon 
of our politicu.cconomic thought like 
planning and welfare State nC?w COD' 
cepts have become very popular. When 
these corccpts become popular natu-
rally some economic and po~itical terms 
also have come to establish themselves 
in our lift:. Such terms are back.log, 
socia I obligations and such other 
terminology. 1 ha ve seen that the 
p~wplc who make a hue and cry arc 
silenced by throwing this terminology 
on their face. 

Sir. a memba naturalJy wanlS to 
see bow the backlog and the social 
obligations have been fulfilled in tbe 
Stat-e and Central budgets. I was 
extremely bappy when tbe Railway 
Minister presented his budget. When 
I first heard bim it was really nice of 
him that he spoke in such a nice way 
that be will do h is best to see tbat our 
grievances are met. I have no gnevanco 
against him. But when I just glanced 
tbrough the papers that were supplied 
by him to me 1 saw tbat the aroa 
from which I come was complete)y 
neglected by him through his pre-
decossor Shri Ghani Khan Cbaudburi 
bad assured us not onl, bere on tbe 
Floor of the House but also in our 
coDltitoency that be will aoe to it tbat 
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Adiiabad.Parli broad-gauge line will 
not suffer for want of funds. Sim ilarly, 
when tbe prohl em of conversion of 
broad-Stluge from Manmad to Auranga-
bad-Parbani .. Purli were taken up to him 
he did tell the delegation from 
Maratbwada tbat enough amount will 
be spent on it. 

Sir, about tbis project I want to 
bring to your notice that it was Prof. 
Madbu Dandavate who inaugurated it. 

We were told that thi~ particular 
project will be completed within tho 
stipulated time. But every time when 
Budget is presentt;;d we are faced with 
difficulty not only how to present our 
ideas here but also we don't know how 
to face the people there who are 
agitating for it. Now, Sir, I don't 
know how ~1r. Bansilal is going to 
belp us in this regard. The total 
expenditure ant icipated on t his project 
is of the order of Rs. 28.9 crores and 
so far only Rs. 8.5 cror~s bave been 
spent. This year there is a prOVIsion 
of only Rs. 1 crore. I just do not 
want to get myself involved in all 
hese statistics. But I want to ask 
this much. Mr. Minister, please tell 
me when I will be able to reach 
Aurangabad from Bombay by the broad 
gauge line. We will be v~ry happy to 
see that this project which is going on 
for 6 to 7 years is completed by 
1985-86. Please teJl us when you are 
going to complete it. 

The Adilabad-Purli Iino is a metre 
gauge line which is to be converted to 
broad gauge. This work has to be 
completed as early as possible. Some-
time back a Committee submitted the 
report for transport of coal from 
Singreni and Chandrapur areas to N. W. 
areas. This will be the shortest route 
to take coal to Puma junction and 
ParH superthermal slatioll. It was out 
of necessity to transport coal that this 
particular project, viz., Vani·Adilabad-
ParH new )ine :!Od conversion of 
metre gauge into broad gauge was 
sUlgested and also given priority. I do 
not know why this pr(\ject is neglected 
by tbe Hon. Minister. I congratulate 

Contd. 
bim 00 providing some amount for 
Darwha-Bhoknr new broad gauge line. 
I must say something about this line. 
When the II World War was going 00, 
during the British regime, the Dharwa-
Pasad line was completely uprooted 
and taken to some middle-east country. 
But after that people starttd demanding 
construction of this line. When Mr. 
Ghulam Nabi Azad was elected from 
that area be took up this project. Our 
Hon Minister Mr. Ghani Khan Chou .. 
dhury sanctioned it. Certain sums were 
provided. Engineering-cum-tr affic survey 
was started. We find that only 27.7 
per cent of that survey has since bt'en 
completed. Please complete it as carly 
as possible. I expect the Minister to 
take up this project with the Planning 
Commission, so that this i, cleared by 
them and the whole of Maharashtra is 
connected with neighbouring areas. 

Also there is one poht which I 
wish to bring to the notic~ of the Hon. 
Minister and the House. There are 
certain unfortunate area...; whid1 were 
neglected by the old regimes. When a 
new railway project g\)t completed in 
t hese arcas~ a ll.!vy of 33% was imposed 
on the passenger fare. Sir, one such 
section is in my constituency, nam~ly. 
Purna-Khandwa where the passengers 
are paying 33% more than the people 
of the other areas. Now that he has 
hiked the passenger faro by 12. S % 
would the hon. Minister tell me if 
these people WIll still have to pay this 
33% e~tra over and aboye that? Is it 
gojng to be continued or is it going to 
be abolished on these routes? Wdl 
they be brought on par with the people 
of the other areas? I request the Hon. 
Minister to tell us about these things. 

I thank you for the opportunity to 
speak. I will congratulate the Minister 
provided he gives me an assurance even 
outside the House if not here. 

SHRI AJAY NARAYAN MUSHRAN 
(Jabal pur) : Mr. Chairman, Sir, I am 
very much thankful to the Hon. Railway 
Minister for his forthnight. forward 
looking and brave railway budlct. 
Brave because this is the first time tho 
roalities have been put across whore lor 
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developmental works and improvement 
of the Ra Hways we require money and 
lor this purpose hike in the freight and 
passenger fa tes has been made. There 
required a very brave man to come 
out with a budget which is not pala-
table so far as the constituents and the 
peoples representatives are concerned 
I fully admire his bravery in coming 
forward with the freight and passenger 
rates increase vis-a-vis the heavy 
responsibility which he has shouldered 
today for improving the standards of 
the working of the rai !ways. The 
improvement in the field of computeri-
sat ion and moderoisat ion of tilt) 
tele-communication system and all 
those works would, in the long 
run, help in running the railways 
as an accident-free, comfortable and 
confident means of communication 
which for the last more than a hundred 
years have been our main source of 
communication nnd main source of 
commercial transportation. I must say 
that this budget fully ju.:;tifies the 
actions of the Railw,lY Minister, espe-
cia lly in regard to the commercial 
aspect of the rnilway and the social 
service aspect of the railway. When we 
look to the S '"leial service aspect of th~ 
railway budp,ct, it looks harsher that 
the rates have bel'n increased by 10% 
and 12~ %. But when we look aL 
the commercial aspect of the railways, 
when we Jook at the various methods 
to improvo the railway services which 
the Hon. Railway Minister has come 
up with, I think this budget is not onJy 
justified but it is very laudable. ( 
would also like to add a few su~gcstiO!lS 
so that the discretion which is a better 
part of valour is a 1so considered by 
the Railway Minister while finalising 
his budget and while giving his answer 
to the deba teo 

Sir, my first suggestion is that there 
is difference between commut:!rs and 
the general passengers. I personally 
feel that the lack of comforts, conve-
nience, difficulties of long-way journey 
and the difficUlties in the intermediary 
junctions experienced by the passengers 
aDd also other aspects involved in the 
journey should be looked ioto, Dot 
aloa8 with the commoters. Commuters 

use the raiJways for a very very short 
time whereas the passengers belonging 
to the fura) areas and Dot those 
belonging to the met ropolis.. use tbe 
railways as the total means of com. 
munication and total means of liveli. 
hood. Whatever the railways want to 
do for them will be little compared to 
what the passengers expect. 

My second suggestion is that in the 
running of the trains, conven icnce for 
those passengers who arc journeying 
from Delhi to Trivandrum and from 
Bengal to Gujarat who h;~ve to catch 
various connecting trains, should he 
provided and a very Jeast amount of 
time should be spent by them at the 
intermed iary junct ions. This aspoct 
should be looked into. 

My third suggestion is that there 
are various works which have been 
sanctioned in the last few years and 
which are to be completed. We have 
a prOVISion in the budg et for the 
construction of two new railway lines 
in Madhya Pradesh, that is, Satna-Rewa 
line and Guna-Etawa line, for which 
both the Hon. Railway Ministers 
desl~rvc our h cart iest thanks. 

However, all those works which 
have been pending in Madhya Pradesh 
for a Jong time and about wh ich I wi II 
make a mention at the end should be 
given priority and complet ed at the 
earliest. 

Prof. Madhu Dandavate, in his 
speech said that he had a lot of 
schemes and plans in bis mind, but 
suddenly he collapsed. As you know t 
medically before a rcrson collapses, he 
loses coordination between his brain 
and muscle. If in that stage any plan 
or schemes had been drav. n up by 
him, tbat 6hould not be given priority. 

I have another suggestion to make. 
Various compensations and claims are 
paid by the railways for the tranship-
ments which are Jost enroute. I am 
sorry to bring it to the not ice of the 
Minister that this is a ra~ket and this 
raGket must be busted and the peoplo 
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Bod tbe staff responsible for that must 
be taken to task a ... ld a percentage of 
the loss which is borne by the raIlway:; 
in the shape of compensation must be 
borne by this staff. I can give you a 
number of instance, but I would not 
do that because you want me to be 
"rief. The racket starts from the day 
the transhipment is booked. Il is 
stoleo in a very org3nised manner 
~nrOll~e and no'hing or only a small 
quantity reach~>s the desl ination. T~en 
the claims '11C mad\.! and compensation 
paid at a much highrr sp ..... d. As 
compared to this, if an at my oflker on 
his transfer from a long distance loses his 
two boxes, he will get a small compen-
sation and after a very long time. I 
would like the Minister to have a 
thorough enquiry on this subject and 
jf an any division or station~ large 
compensat ion claims are being paid 
for stolen tran~hipmcntsJ necessary 
corrective measur~s should be taken 
and the pcrsong responsible should be 
made to pny a percentage of the 
compensation, whkh the railways arc 
paying and losing revenue. 

I represent a constituency, wh ieh 
has the maximum railway organis:"ltions 
in India, namely JabaJpur. We had 
certain s~hemes and plans for J abalpur 
which were to be executed, but unrortu-
nately that has Dot been done. Unluckily, 

'we bad an accident at Balaghat last 
monsoon and we were promised by the 
then Railway Minister that a complete 
line of meter IliUge from Jabalpur to 
Goudia will be dOlle up and a new divi-
sion will be set up with headquarters 
at Jubalpur within a month. In fact, 
he gave the orders in my presence, 
because I had accompanied him to the 
accident sitt, but nothing has been done 
so far I would request t be railway 
Minister to Jook into this. 

I may also tell tb is august Hense 
tbat the biggest diesel locomotive shed 
of India is located in my constituency, 
namely at Katni and to cross the n1il\\'ay 
line from the town to reach that plnce, 
one bas to crolS : 0 to 22 railway lines. 
Thue is n very old demand of makinl 
an overbead ,pedestrian bridge. J woukJ 

Contd. 
request the Railway Minister to com. 
plete this. There have b6en many ac6i .. 
dents here nnd people have lost tbeir 
lives aDJ limbs. 

In the end, I would request the 
Railway Minister to undertake some 
surprise journeys. These journeys should 
be undertaken by the Minister, Chair-
man and other Members of the Railway 
Board. If they cannot go, at least they 
can thTc~tcn to go. I would speci~] Iy 
invite the Railway Ministc.r to under-
tak ~ a journey in Indore-Bilasporc Ex .. 
press train. That train must be m.iin-
taincd in the rresent shape to remind us 
of the days when the railways were 
actually started. 

I would also request the Railway 
Minister to complete certain other 
~'orks in Madhya Pradesh which have 
been pending for a long time. He should 
also look to the comforts of the passen-
gers, facilit ies for th e farmers for t rans-
portation of their foodgrains for the 
small cottage industries for their pro-
ducts ctc. These will go a long way in 
making the people happier. 

In the end, I would like to re quest 
the Hon. Railway Minister to reconsider 
the heavy increase which he has put in 
the freight and passenger rates. I am 
very sure that though this 12i percent is 
there, in t he end he will definitely come 
with some percentage of decrease so far 
as the passenger nnd freight charges nre 
concerned. 

In the end, I congratulate him for 
this very brave budget and I thank him 
on behalf of Madhya Pradesh for giving 
us two new railway lines. 

SHRI D·N. REDDY (Cuddapah) : 
The Government has belied tbe high 
expectations of thc common man to 
aJleviate his sufferings, by presenting a 
typical post·election budget, which is 

stagnant and ant i-people. An cfficien t and 
expanding railway system is nece~sary 
for the orderly economic development 
of the c{\untry. As it is, the railways 
are physical1y and financially sick and 
the present budget presented by the 
Hon. Minister for Railways baa ~ade 
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it much worse, A 121 per cent hike 
in passenger fare and a 10 per cent 
hike in the freight fare is a very heavy 
burden and it is a second one in receo t 
times. It added to the common man's 
burden. And all this, Sir, without 
any compensatory promise of amenities. 
Whereas tbe increase in passenger fare 
d irectJy hits the common man, the 
increase in freight rates indirectly hits 
him by increasing the prices of essential 
commodities and adding to inflationary 
measures, now present in tho 
country. 

Unfortunately, the bu fget has not 
a word to say about the 1:lying of 
new/additional railway linc~ or preven-
tion of accidents which arc hccoming 
frighteningly frequent or about tbe 
maintenance of the railway lines in 
proper condition. Hygienic and 
catering' measures are becoming worso 
and worse and are seen to be bel ieved 
as to how bad it is. I earnestly 
request the Hon. Minister to travel 
incognt',o at least a few times in a year 
in different trains, so that he may 
personally exp..,ricnce t ht,,:, t ra va i Is 
experienced by the commOd and take 
immediate relief measures. 

Last ly Sir; I ha vo to refer a few of 
our local problems faced in our consti· 
tuency which I have tho honour to 
represent. First, the R a yalaseema 
Express which runs from Tirupathi, 
tbe abode of seven hills, to Hydcrabad, 
takes nearly eighteen bour'; to cover 
about 450 KM. It is a co)oss:d waste 
of time and I am sure that it can be 
curtailed by nearly three hours 
immediately. I request the Hon. 
Minister to take immediate measures 
so tbat tbe time is curtailed. Also, an 
air-conditioned coach may be added to 
it. I request the Hon. Railw:~y Minister 
to take immediate steps to this effect, 
so that the L.ord of tbe St.'ven Hills 
may bless bim for givin~ us the 
amenities in tbe traiD. 

Secondly, there are a number of 
unmallnded level crossings which havr 

become dearh pits. One such sta t ion is 

situated about 20 KM from Cuddapab 
near Kamalapuram. We have beon 
clamouring for an over-bridge wbicb 
has been long pending. There are 
many such unmanned leve I crossin., 
which have become death pits and 
there have heell too many accidents. 
Imrned iate a.ct ion mlY kindly be taken 
in this regard. 

My third poiut is abont a new rail-
way 1 ine from Y crranguntle to NandyaJ J 

connecting Cuddapab and Kurnool. It 
is long due and we were told tbat 
investigations have already been done. 
I request the Hon. Railway Minister to 
at least order a survey nnd then prepare 
the necessary budget for it. I bope be 
wi II undertake it when the financial 
resources are statisfactory. The 
Reservation Department in each station 
leaves much to be desired. There 
is a lot of corruption going on and it 
bas to be chackcd and for thi~ purpose, 
the reservation system needs to be 
computerised and rcguldri sed. 

They have to take steps to improve 
the cat'.!ring and adopt hygienic 
measures to ensure the quality of the 
food which is supplied. What is 
supplied a t present in the janata 
compartments is awfully b:~d. Trays 
are often kept near the t.oilets. The 
quality of food which they supply at 
each station also needs to be improved. 
The contractors who }Hve been dl>ing 
t~e catering have been there for the last 
several years! and they have m'ldc 
huge profits at the expense of 
passengers. 

As regards new railway Jines, 
unfortunat ely, Andhra Pradesh has 
been lacking in this respect for tbe 
last several years, as compared to the 
neighbouring states. I am glad, 
tbough they la te, a new railway line is 
now proposed to be undertaken. I would 
request the Hon. Minster to give top 
priority to the proposals already made 
and see tbat tbe new railway Jines are 
laid rosHivcly in the next Five Year 
Plan. 
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{Translation] 

·SHSI R. JEBVARATHINAM 
(Arakkonam): Hon. Mr. Chairman, 
Sir, I welcome tbe Railway 'Budget for 
198 S ·86 aDd wish to make a few 
points. Our Railway Minister, Shri 
Bansi Lalji is known for his efficiency 
and I am sure that the Railway 
Administration will yield better results 
uoder bis guidance. 

I am happy tha t io this Budget 
tbere is provision for linking Karur 
with Palayam by BO track. I take 
this opportunity to demand that 
Karur and Dindisul should he linked 
by BO track as bas be eo originaUy 
envisaged, 1 am sure that Hon. 
Railway Minister wi)) ensure this. 

I represent Arakkonam Parlia. 
mentary constituency in which 
thousands of Railway workers are 
Hving. There is a huge railway 
workshop built by the Britishers 8S 
ycars ago. It has 16 senctions with 
more 2000 workers. There is a 
welding unit to weld 100 metres and 
200 metres of raHway track. There is a 
trolley manufacturing unit. A saw 
mill is there to manufacture the 
requirements of Railways. There is 
also a moulding unit. Railway furniture 
can also be manufactured here. AU the 
16 sections are in a position to 
manufacture various railway require-
ments. Unfortunately, this workshop 
is in a dilapidated condition. It is 
leaking everywhere and during rafny 
season the workshop is flooded. During 
summer, the 6un spares no one in tho 
workshop. Yet the workers are dedi-
cated to their jobs and tbey are doing 
their best. It is also regrettable that 
the local Railway authorities have not 
been utilising the facilities available in 
this w ... rkshop. They have boen getting 
all these things from contractors 
outside. Naturally tbe workshop has 
become useless. First Iy, I waot the 
Railway Minister to stop the purchase 
of railway requirements throuah 
contractors. Secondly, he shou1d direct 

the authorities to fully exploit the 
productive potentia} available in 'the 
worsbop. Thirdly, he should order the 
renovation of this workshop imme-
diately, so that it becomes a tit place 
to work. He shou1d direct the Railway 
Board Chairman and Members to 
inspect this worshop and ensure effective 
utilisation of productive energy avail-
able bere. 

The other day. our Hon. Minister 
of State for Railways, Shr~ Madhavrao 
Scindia said that crores of rupees are to 
be invested for acquiring vacant land 
for railway projects. Here, within the 
factory we have SOO acres of vacant 
land. This land should be utilised for 
having a unit to produce BG and 
MO wagons. The Railways shou ld 
fully utilise the infrastructure facilities 
available within this factory. It will 
enthuse the workers further. I appeal 
to the Hon. Minister of Ra ilways 
that he should look into this personally 
and do the needful. 

Sir .. the Hon. Minister or Ra ilways 
in h is Budget speech referred to the 
elecrr ic traction between New Delbi 
and Madras. There is elec .. 
tr ic traction between Madras 
and Katpadi and also between 
Madras and Arakkonam. The electric 
trains are running on these routes. But 
unfortunately, the distance of 6.., 
kilometres between Arakkonam and 
Katpadi has been electrified. There is 
imperative necessi ty for ronning elect. 
ric trains on this route because there 
is the gigant ic project of SLPCOT and 
BHEL between Walajah and Katpadi 
in wllich. about ~ 20,000 people are 
employed. Besides these 20,000 
commuters, thousands of merchants, 
Government servants, students, casual 
labour et~. travel every day fr om 
Arakkonam to Vellore. In Vellore 
we bQve tbe biggest O.M.C./hospital 
in Asia, attracting thousands of 
patients. From VeJlore also thousands 
of people go to Arakkonam. Presently 
the, are grea 11y handicapped for want 
of quick trains. You can ruo electric 

"'Tho &pooch wa. oriJiDaUy delivered in Tamil. 
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traios aDd jf tbat is oot possible, 
,OU can run diesel trains. Prom 
ArakkonalD tbere sbould bo three trains 
in the morning aDd thr ee in the 
evenina-7 AM .. 8 AM and 9 AM and 
4 AM, S PM and G PM. Simi larly .. 
tbere should be three trains .from 
Katpldi to Arakkonan botb io the 

evening-I 30 PM, 7.30 PM and 
8.30 PM and 4 P.\f, 5 PM and 6 P.M 
This will be of great help for the 
movement of tbousands of peopl e I 
have referred to above. I request tbe 
Hoo. Minister of Railways to bestow 
his personal attention on this. 

Mr. Chairman, Sir .. I demand that 
a survey should be made for BG line 
connecting Pondic'lerry and Baogalore 
via Tiruvannamala i, Cbangam. 
Tiruppattur, Krishnagiri and Palakot 
Before tbe Second World War there 
was track between Tiruppattur and 
Krishnagiri. Lat~r on, it was not 
used at all. I demand that the 
Railway Minister should order tbe 
survey at least for this .route imme-
diately so that three States-
Pondicherry, Tamilnadu and Karnataka 
-are linked by ra il line. 

Before I conclude, I would like to 
take up the time of the House for 
making one more suggestion. Before 
I do 80 I pay my obeisance to the 
Lord of Seven Hills J i.e. Tiruppatbi. 
In modern times electrificatioo is the 
only solution for the fast depleting 
natural . resource, Le. coal. Though 
el ectritication is costly, yet there is no 
alternative to it. There is electr ic 
traction between Delhi and Madras. 
Upto Katpadi in both directions we 
have electric traction. If the track 
between Katpadi and Baogalorc is 
electrified, then there wiJJ be electric 
traction between Dclhi-Madras-
Banaalore. Similarly, the train 
from Trivaodrum to O"lbi p..lsses 
through Arakkooam. The train 
from Kanyakumari to Kashmir passes 
throdlh Arakkooam. The trains 
from Mangalore to New Delhi and 
Bombay Pass through Arakic:ooam. 
Presently, tbore is MG track from 

Katpadi to TirupathJ. II the Hoo. 
Railway Minister orders tbe cODverl'ion 
of this MG track ioto 80 tract aDd 
links up Qudur via Oakala Tirupatbj" 
aDd Renugunta there will be a saving 
of 100 and above kilometres for tbe 
above trains. Those pilgirims from 
both the directions wantiog to 10 to 
Tirupatbi can directly reach Tirupatbi. 
Thero will be saving in journey time 
also. I request tbe HOD. Railway 
Minister to bave a Jook at tbis pro-
position and do tbe needful. Arakkonam 
is tbe most important Railway junction 
in Southern Railway and tbe station 
built by Brjf isbers urgently requires 
renovation. Tbe over.bridges bave 
become dangerous. I suggest . that 
under-bridges sbould be constructed. 

The Hoo. Railway Minister 
referred to the deficit of Rs. 403 
crores. For an experienced Adminis-
trator like the Railway Minister, and 
when tbe outlay for tbe Railways 
during the Sixth Plan had been of the 
order of Rs. 6572 crores, tbis deficit 
is really negligible. By taking steps 
to plug tbe loopholes leading to 
substantial revenue leakage in differeDt 
railway operations, be will be able to 
make up this deficit. With tbese few 
words, I support the Railway Budaet 
for 1985·96 and I have evory bope 
that the Railways will greatly bonefit 
from tbe pragmaiic experience of our 
Hon. Minister of RailwaJs. 

PROF. CHANDRA BHANU DaVl 
(Balia) : Mr. Chairman. Sir. in hie 
Railway Budget, the HOD. Minister of 
Railways has highlighted the achieve-
ments on the ooe hand and on tbe other 
be bas given details of tbe reforms beinl 
introduced in the RaiJway AdminjstratioQ 
and the mcasuaes being takeu to make 
the Department more efficient. A record 
loading was done by the Railways 
during the month of January. This 
year aod efforts are on to make 
furtber achiovements in this sector. 
Computorisation introduced to cbeok 
malpractices in railway reservation i, 
commendable. 
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I welcome the 10 Point Programme 
introduced by the Railway Minister 
with a view to further strengthening the 
seCUl ity arrangements for the railway 
passengers. The ach ievements of tbe 
Railways during the Sixth Plan are 
·also landable. 

The concession giveo by the Ra il-
way M inrstry to the youth is a 180 
praiSewortby. I wouldlike t(\ draw the 
attention of the Hon'ble Railway 
Minilter to two or hree aspects. 

Firstly" the work on conversion of 
metre gause into broad gauge currently 
goina on in North Bihar needs to be 
aCCtlerated to facilitate all-round 
development of that area. 

Secondly, there is need to check 
the increasing incidents of theft and 
decoity in trains firmly and to improve 
the catering facilities. 

1 would also like to submit to the 
Hon. Minister of Railways that the 
measures t:.\ken to make the railway 
administration efficient and clean ~l re 
commendable because this Depart. 
ment was in disarray sometime back. 

In tbe end, I would like to say a 
few words about my constituency. 
Tinsukhia MaiJ should stop at 
Mok'ama. Smt. Krishna Sabi has 
already dwelt at length on this issue. I 
also request the Hon. Minister to 
provide a half of Tinsukhia Mail at 
Mokama. I am absolute Iy sure that 
the Ministry of Railways will pay 
attention to all these aspects and the 
Railway Minister will give a new 
direction to the railways. 

With these words, 1 thank you for 
giving me an opportunity to speak. 

[English] 
SHRI O. M. BANATWALLA 

(PoDnani): Mr. Chairman. Sir. I rise 
to sympathise with our HOD. Minister 
for Railways. Look at his miserable 
plight. Such are tbe constraints of 

Contd. 
resources and such is the tight attitude 
taken by the Planning Commission that 
he had to resort to a very steep hike in 
fares and freights. However, I must 
sub.mit that I have my apprehensions 
that these steep hikes in fares and 
freights would Dot bring about the 
desired result. I am afraid, these 
steep hikes in fares and freights will be 
couoter·productive. What has been 
our past experience? In the year 1982-
83 we bad a 1 S per cent rise in fares 
and freights-a very steep dose of hike 
in fares and freights. But they failed 
to h:,lVe the desired result. Ralber tbey 
proved to be counter-productive. What 
is the position today? Today" we 
already have a very big shortfall in 
freight and passenger 'raffic. Our 
actual earnings are far short of expecta-
tions and cstim:ltes. I ma~ be perimit-
ted to draw the attention of the House 
to this grim reality of the situ~tiotl 

that our current year closes on 31st of 
MaTch, 1985. Bu t wh:it is the posi-
tion ? If you consider the total errnings 
from 1st of April, 1984 upto 10th of 
February, 1985, with bardly a few days 
left for the yoar to close, our earnings 
have fallen short of the ant icipated 
figure by Rs. 150 crores. 

I submit that when such is the 
situation, when we are having a short-
fall to the extent of Rs. 105 crores in 
our earnings, tbe need of the hour was 
to attract more traffic, to a ttr~lct more 
passenger and goods t raffie. But, on 
the contrary., we have this steep bike 
in the passenger fares and freight rates. 

Take the question of passenger 
traffic. During the year 1982-83 our 
target was to have an earning of R8. 
1, 194 .19 crores, but the actual earnings 
were about Rs. 10 crOft'S Jess. The trend 
continued in 1983·84, when the target 
was Rs. 1,400 crOTes and the shortage 
was to the extent of Rs 39 crores. In 
the year 1984-85 the target was to 
have an earning of Rs. J,2 9 S crores but 
titl 10th February 1985, we have been 
able to earn only Rs. 1,239 ,crores, a 
shortfall already already of Rs. 56 27 
crores. This is the position with res-
pect to passenger reveDue earnings. 10 
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traffic also, during the current year, 
upto 10th February there is a shorLfull 
orRs.50.19 crores. So, the need 
today is that more long distance 
passenger traffic has to be attracted. 
Therefore, the hike in the pa~senger 
fares is rather couater-productive i[} 
nature. Today the need of tbe hour is 
that freight truffic targets hav" to b·, 
achieved, with the co-operation of 
other Ministr ies. 

I am constrained to point out the 
declining trend in the performance of 
our railways. This has b..:en brought 
out by the report of the Comptroll.er 
and Auditor·General himself. During 
the past 8 or 9 years tbere is aJmoH 
zero rate of growth. Among the 
public sector undertakings, perhaps the 
railways is the only major sector of the 
economy, whieh has shown this zero 
rate of growth. Look at the position, 
not in terms of CflHes of rupees but in 
concrete and rea) terms. The Auditor-
General himself has pointed out in his 
report that the quantity c,lf revenue 
earning freight has crawled from 212 
million tonne~ in 1976·77 to 221.} 
million tonnes in 1983-84. SimiliJr 
is the position with respect to passen-
ger traffic. What has been our achieve-
ment ? We find tbat the passenger 
traffic has remained a1most static, 
moving from 3 . .505 million in 1977·78 
(0 only 3,650 million in 1983-84. 
What is the growth rate ? It is almost 
zero. 

Since 1980, the rolling stock in the 
shape of locomotives, coaches and 
wagons has gone dQwn. 

16.00 brs. 

Mr. Chairman" Sir, may we des-
cribe, therefore, the Raj lways as the 
sick child of the public sector? Look 
at the growth rate of revenue earning 
freight traffic. In 1981-82, it was 
12.9 per cent. In 1982.83, it went 
dO\\D to 3.4 per eent and 1983-84, 
it went further down to 0.3 per cent. 
This is the declining ttend~ of which 
we must take a serious Dote. 

Our new Minister" therefore" bas 
got a herculean task before him. We 
wish him well in the interest of the 
nition, because it bas already 
been pointed out -and everyone 
knows-that our Rai Iways are the 
life.line of our economy. 

It must be regrdted that the 
Plunning Commission accords a very 
low priority to the Railways in the 
matter of allocatiorl of funds. Many 
speakers have already pointed this out. 
You can see the altitude of the 
Planning Commission towards tbe 
Railways. The share of the outlay on 
Railways in the total public sector was 
21.6 per cent ill the Firsl Plan. Iii 
the Second PJan Ihis share increased 
t'J 2} 3 per cent. But thereaftcr wo 
have a continuou,; decline $0 much so 
that today at the eud of the Sixth 
Plan W~ have hardly 5.3 per cent. 
Indeed, Prof. Madhu D.lOdavate was 
very Modhu, when h~ raised this point 
in a pa~sjon of Dand, and said that we 
must go to the PlalJfling Commi~sio(l, 

strengthen the hands of our Railway 
l\1inistcr and pruvail upon the Plannir g 
Commission to SCd that justice is done 
to dle Railways in the interest of th(.} 
nation. 

PROP. MADHU DANDAVATE: 
1 hope Shri Bansi Lal is going to lead 
a Dharml along wittj all of us. 

SHRI G.M. BANATWALLA : I 
hope, YOU wil! respond very positively 
to the suggestion, Mr • Minister. 

The funds allotted for the first year 
of the Sevcnth Plan are hardly 
Rs. 1,650 crores. This is the sarno 
amount that was given to us during the 
currcnt year cnding 31 st of March. 
And if it is the same amount, it 
means that there is a decline in real 
term considering the inflation 
factor. 

I will now hurriedly refer to the 
arrears in tr ack I encwals. The 
question of track renewals mOlt 
eoaale his serious attentioo. Tbo 
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arreas were 13,000 kilomet"rcs at the 
beginning of the Sixth Plan. And by 
the end of the Sixth Plan, the arrears 
have grown up to nearly 20~OOO 
kilometres. This shows that arrears in 
track renewals are assuming alarming 
proportions. 

I will now 'refer to the sleep hike 
in fares and freights witb the hope that 
the Railway Minister will have a second 
look on the plea tbat they will not 
have· tbe dc~ired result; on the 
contrary they will be counter-
productive. I must specifically refer to 
the hike in the season tickets of the 
suburban services in Bombay. The 
matter has already been argued out. It 
is the middle class man who generally 
travels in tne suburban trains. 
It is the industria] worker among the 
poor people, and he has to take re-
course to the suberban services because 
of the housing shortage in Bombay. He 
Jives far away fiom .his place of work. 
Supply him with a decent accommoda-
tion nearest to his place of work. We 
neither do that, nor do we ask the 
industrialists to do that and at the 
same time we punish him for staying 
so far away ~<nd even taking the trouble 
of coming over to his place of 
work. 

There bas been an agitation for 
Andheri-Virar shuttle at Bhayand ar 
stat ion. I am sure that this demand 
will be conceded to. 

The present time-table of the 
suburban railway services in Bombay is 
based OD the age-old idea of traffic 
pattern. The traffic pattern now has 
radicaIJy changed. I, therefore, submit 
that a new survey sbould be taken of 
the suburban traffic patterns in Bombay 
to mak~: th c present time-table scienti· 
fie and traffic-flriented. 

Before I conclude, I must protest 
against the injustice that is being done 
to tbe State of Kerala. Even in the 
matter of electrification of tbe tracks 
where the Government of Kerala 
has oft'ered subsidy to undertake this 
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work. we do not find any proposal 
wbatsoever in the Budget and the 
variuos programmes that are ·put 
forward. 

Sir, we have been ask iag again and 
agaiu for the Kuttipuram-Guruvayoor 
link. It was conc.:ded and survey 
was completed .. and now everything is 
once again forgotten. I must emphasise 
upon the Government the need to take' 
up this particular Kuttipuram-
Guruvayoor link. The Shoranu r-
Mangaiore section need attention. 
There is a great expansion of traffic 
and that needs additional train facil j. 
tics. But what is the attitude of the 
Government'll have here before mt! 
Works I Macninery and RoJ lillg Stock 
Programme of Railways for 198'·86. 
We find that under "Shoranur~Mongalore 
see/Ion-Extension 01 loops at Kadalundil 

Ka Ilay I and Manjeshwar-Southern 
Railway" it is admitted, and I quote: 

"The present ut ilisation of the 
J ine capacity is almost cent per 
cent and it is ant icipated that 
growth of traffic will warrant a 
minimum of 16 paths by 1985-86 
and 22 paths by 1989·90." 

Such is the urgency aod the imminence 
of this particular quest ion that by 
1985-86 thero will be need for a 
minimum of 16 paths. But despite 
this urgency which we, in the past, 
have been again and again bringing to 
the knowledge of the Railway Minister 
and have been raising in tbe House and ._ 
writing to the Railway Minister for all 
tbat. What do we find? We find that the 
work is estimated to cost Ra. 50.75 
lakhs and an outlay of only Rs. one 
lath has been proposed in 1985.86. I 
must protest against such aD attitude, a 
caUous attitude that has been takeo 
up towards such important problems. 
This attitude cODtinues again in the 
matter of Shoranur-Calicut section for / .. 
Bridge No. 970, Item 10 I at pale .,. ' 
We are told that the estimated cost is 
Rs. 9.75 lakhs and allocation is 
Rs. one lath. It meaDS you do not 
want to get the work done and it is 
ooly an eye.wasb. A similar attitudo 
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of an eyeewasb as far as Kerala is 
concerned continues in another matter. 
the Sboranur-Manaalore section-
replacement of the existing over-aged 
girders and so on where the es timated 
cost is Rs. 13.77 lakbs and all ocation 
is Rs. one lakhs only. 

Sir, Kerala is the most deficient 
State as far as the RailwaY are 
concerned. Compare the position 
with the All Indla average and tbe thing 
win be extremely clear. One or two 
small things are taken up here and 
there. Hardly two item8 arc taken up 
and that also with a callous attitude, 
with an attitude of eye-wash towards 
tbe requirements of tbe State of Kerala. 
Therefore, I must emphasise and urge 
upon the Hon. Railway Minister to pay 
fuJ) and proper attention to the needs 
of Kerala which is highly deficient in 
the matter of train facilities. 

Had I got more timo, I would 
have dealt a little more on this topic. 
Though [sympathise wi th the Railway 
Minister, 3S I said ear lier, in his 
miserable plight. I am, however, 
not sathfic:d with the proposals 
because, as they are shaped t they will 
not be leading to the desired effect. 

[Translation] 
·SHRI A.J. V .B. MAHESHW AR 

RAO (Amalapurarn): Mr. Chairman, 
Sir, the Hon. Railway Minister has 
presented a very harsh budget for th is 
year. The increase in passenger farcs 
has taken the Railway bt!yond the 
reach of common man. It may qu ite 
well prove to be the last straw on the 
camel's back. Tbe 12.5 % bike in 
passenger farca and another 10% hike 
in goods freight have crushed the 
common man. What is more, even 
the poor farmers who toil day and 
nilbt round tbe year and produce 
grains faciog all odds to feed the 
nation are also not spared. Now the 
farmers cannot think: of transporting 
their loods by Railways. Now they 
cannot go in search of a better market 

for their produce due to the increased 
tariff. It will also result in pushing up 
prices of the essential commodities. 

Ag far as the Railway lines in 
Andhra Pradseh are concerned. I am 
sorry to point that tdere is hardly any 
improvement since the dawn of iode-
pcnden:e. Barring one or two trains 
and stat ions here and there" the 
position today is tbe same as it was 37 
years ago. My district, East Oodawari 
stands as a classic example to prove 
how the Central Government has 
neglected our State. The railway 
track running tbrough the district was 
laid pretty long ago. Since then 
there was no development. No new 
Jines. From time to time tbe local 
people" the legislators and other 
representatives of the people have been 
representing to the Government to do 
al least some justice to the aspirations 
of the people. But there is no improve-
ment in tbe position. Unfortunately 
tbe Government at the Centre paid 
scant respect to the wishes of the 
people. 

I (ake this opportunity to plead 
once again to tL!ke up KotepaJli-
Kakinand:t line. It is just 20 miles 
long. About J 5 lakhs' of people are 
residing in that area. There will 
hardly be any expenditure involved if 
this line is revived as the necessary 
infrastructure is already there. This 
line was in operation before Second 
World War. But during the war 
period it was discont inued. To this 
day it was Dot brought back to life. I 
request that this line immediatoly be 
made operat ive. 

Sir, a t present there is branch 
railway line between Kakinada and 
Samarlakota. I request the Hon. 
Minister to connect this line with the 
main line running between Kakinada 
and Vizag. If t his branch IiDe is 
coonected with the main line, a link 
will be established with Kakinada and 
VisakbapntDHm, botb of which arc port 

.Tho speech was oriSiDally delivered ta Telugu .. 
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cities and are connected with import 
and export trade. 

The condition of the paSletllcr 
trains is rean, borrible. The facilities 
available on the trains are nil. The 
compartments are dirty. They have 
no ligbts and dirty smell pervades 
everywhere. One shudders to enter 

. toilets. Thefts and dacoities take 
place quite frequently. Above all 
there is no safety at all. People are 
afraid to tnt vel by trains part icuJarJy 
in passen8l'r trains. I request the 
Hon. Minister for Railways to 
strengthen the Railway Police so that 
people can at least expect to travel 
safely if anyt hing else. 

Many of the trains now-a-days do 
Dot reach their destination in time. In 
many cases tbe late running is by more 
than 12 hours. The main reason for 
the Jate running of the trains is due 
mainly to tbe fact that they are being 
hauled by steam engines. These stecim 
engines must be replaced by diesel 
engines so that the tra ins can run fast 
and reach the destination in time. 

Sir, Konasecma, the coastal region 
of our State \\as neglected by the 
railways for a pretty long time. The 
people there do not know what a train 
is. Hence I request once again for 
taking up of Samarlakota-Kakinadu 
line immediately. 

Sir J I conclude by thanking you 
(or giving me an opportunity to make 
my maiden speech. 

{English] 
SHRI SRIBALLAV PANIGRAHI 

<I)eogarh) : Mr. Chairman, Sir, I rise 
to support the Railway Budget 
presented by the Hon. Rail~~y 
Minister. It is a realiStic Budget, It 11 
a forward-looking Budget. 

The Hon. Minister of Railways has 
no doubt levied a bieber dose of tax OD 
the railway ulers. Bot be hr., ex· 
plained n t length in tbe Bud~et 
Speech tbe c ircumatances compelh"l 

bim to 10 in for tbis uopleasant tast. 
It is no pleasure for any M iaitter to 
incroase fare or freisht aDd also levy 
taxes. But when be docs so, we 'have 
to appreciate the unfavourable circam· 
stances pushing him or pressurisinl bim 
to do so. 

I will observe one thing that tbe 
increase in fare and freight respectively 
of the order of 121- per cent and 
10 per cent at a stroke seems to bo 
very bigh at a stroko. At ooe stroke, 
sucb aD increase seems to be very 
high and it will naturally hit the 
raliway users very much. Therefore, 
I would appeal to the Hon. Railway 
Minister. whatever the complusionl 
under which be has gone for tbis 
much increase, to rt'consider whether 
it could be lowered down. It should 
be lowered down as much as poss ibJe. 

I know J Mr. Bansi La1, our 
Minister of Railways is' a mao of action. 
He is a Minister known for his drive 
and imagination. ]0 many respects, iD . 
many areas. the Iadian Railways which 
we are proud of as a system seems to 
have derailed and I am quite sure" our 
cap:lble Minister of Railways, Mr. 
Bansi La1, with the able assistance of a 
young and dynam ic Minister of State 
can put the railway system back on the 
ra iI. 

The Indian Railways is somethiDg 
as a system of which we are proud of. 
This is the Hre·line of India. In this 
country of diversities" the Indian 
Railways is a unifying force, a 
uniting force. It has a great role to 
play in the field of national integration. 
The Indian Railways under single 
management is the largest railways in 
Asia, the second largest in the whole 
world and tbe biggest public under-
taking with l.ti million employees in 
its fold in our oountry. It i. 
DO joke to rUD Iucb a big institution 
properly or fauJtlossly. 

I would like to draw the attenHOD 
of tho Hoo. Mini.ter of Railways fo tbe 
I eport of the Railway Convent-loa 
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Co,mmittee which hus said that during 
tbe last J 2 years the working expenses 
of the R.ailways have increased four 
times. Still; they have observed: 

'~Tbe Committee wish to make 
it clear in this conoection that in 
view of heavy investments made 
OD several technological innova .. 
tions and modernisation of tracti()D 
introduced in the Railways, it 
should be' possible to improve the 
financial performance by augment .. 
ing earnings, not by indiscriminate 
increase in fare:> and froight rates 
but by intensive use of capacity, 
carrying more traffic and aI10wing 
DO leakage of revenue." 

16.20 hrs. 

[SHRI SOMNATH RATH in the 
Chair]. 

This leakage of revenue is very 
important. The Minister of Railways 
is a competent man, n man of action, 
with drive and imagination. I would 
urge upon him to look to the healthy 
administration of the railways to put 
the derailed railway back vn the rails 
properly. If properly planned and 
monitored, I am sure the movement of 
freight will go up carning more revenue 
so that passenger amenities can be 
better looked after. 

The objective of the ral]ways is to 
build the infrastructure for tbe healthy 
economic deve19pment of tbe country 
as a whole besides meeting tbe 
growing needs of tbe p:lsseoger traffic. 
With this end in view our Railway 
Ministry should proceed further. But 
I am 'constrained to observe thdt the 
developmental activities of the 
railways, as at present, arc rather not 
proportionate. Regional im balances 
havo tended to grow. The Mi.nistry 
should, try to eradicate regional 
imbalances ar;d try to develop the 
eatire country. No zone should be 
iloored. 

In 1978, in an ar~ of 
1,000 Sq Km the Qat ional average in 

respect of the length of railway was 
1 B.46 KM and in case of Orissa" it 
was as low as 13 KM. This was tbe 
pusition in 1984 also. 

In 1984, the national average has 
gone up from J 8.46 KM'to 18.69 KM 
hut in case of Orissa, there was no 
developments. It remains still at 
-13 km. 

Orissa is (} State, fuJ} of natural re .. 
5;OUrces. and full of mineral resources. 
In r(.'~p('ct of sp.me mineral deposits, 
it is !'l(.'cond to none in the country. 
The huge coal deposit of IIi vdley 
is om: of the highest in the whole of 
the woJld. In the midst of such 
pIen: iful n:lturnJ resources, Orissa 
rcmJins backward ~jDd poor and it is 
mainly due to lack of infrastructural 
dtvl:;opment. Railw.1Y lines huve not 
come up as they should been in Orissa so 
f.\f. After long neglect and indifference, 
la'll year, thanks to our late Prime 
Minhitcr Shrimati Indira Gandhi" 
Samba.!pur-Talcber railwuy line was 
s:tnctioncd in addition to two other 
lint's sanctioned in the last decad~. 

Shri Rajiv Gandhi, the then Secretary 
ot Congress and the present Prime 
M:nider of India L,dd the found~tlol) 
for S.lmbalpur-Talch:-T railway line and 
h~ has also ope[lcd a new Sambalpur 
Divisiod on 14th Sept., last. 

But when we look at the Budget, 
simply we become disappointed. Shri 
B D. Pando, the Cabinet Secretary 
who headed the Committee formed by 
the Planning Commi:-siou gave tbe 
foremost priority to SambaJpur-
T~lkber railway tiDe lIlrnongst an the 
on-going projects. He mentioned that 
economically, this is tbe must viublc 
project today wi lh J 3 % economic 
f('turn. No other on-going projects 
can come on par with this. 

But if yoU h)ok at the Budaet 
a!location, it was 1.5 crores during 
1985-86. In 1984-85, it was Rs. 1 
crore and the estimate is of t he order 
of Rs. 70 crores. How long would it 
take for sucb n viable projt:ct which is 
of na tional importance and whicb will 
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be connecting Not thcrn India and 
Central India with E,lstcrn Coast to be 
completed? It will be connecting Delhi, 
northern India and Central India with 
eastern coast. With the comple-
tion of this rail linc the distance will 
be reduced by 4'70 km. There are 
collieries and aluminium project. 
Unless morc money is given and this 
rail line is completc.'d with 6-7 years 
the progress on tht:sc projects will. @ct 
baIted and it win have serious 
repercussions. 

Sir, it is a matter of disgrace and 
with a heavy henrt I bring it to the 
notice of the House that there is 
no reference to Sambalpur Division 
which was opened by our Prime 
Minister Shri Rajiv Gandhi, anywhere 
in the budget papers. r request the 
Hon. Minister to dQ justice to tbis. 
We fell there should be new thrust in 
the railway economy. Railways should 
be put in the core sector ~o that more 
funds could be iiJlottcd to tbe Raill. ays 
by the Planning Commis~ion. But 
depsided development should not be 
there. There shou1d be bahnced 
development with more emphasis on 
the rural side. I suggost setting up (If 
ceJls in the Railway Minhtry and 
different zones so that development 
WOt k is taken in the rural areas. I;:,dia 
is a counlry of villages. More than 
80 per cent people Jive in vi Ilages in 
India. As far as Orilllsa is concerned 
more than 90 per cent people live in 
viJIages of which more than 40 per cent 
are Harijans and tribals. Becau~e of lack 
of facilitjc~ Orissa has remained poor 
and backward. It is a c..hallenge not 
only to th~ St ate leadership but also 
to the Central leadership how to· reduce 
regional imbalances and have proper 
development of the entire country. 

MR. 
conclude. 

CHAIRMAN Please 

SHRI SRIBALLA V PANIO RAHI : 
Sit, althoUgh I have got still many 
points incJud ina 8 demand' to make the 
Kalina. Express, a do ily train with. a 
Pantry car and Allahabad baIlie 

, CD'IItd. 

attached to it, yet as you want me to 
conclude I will conclude by requestinl 
tbe Railway Minister, who did a lot 
of work for Haryana when 'he was the 
Chief Minister there, to tighten up the 
Railway administration and pluS the 
loopholes. We will plead for enbance-
ment of allocations to the Railways by 
tbe PJanning Commission but at the 
same time there should be balanced 
development of the country as a whole. 
It should be rural-oriented and not 
urban-oriented. With Bansi LaJji as 
Railw..1Y Minist er and Sbri Rajiv Gaddhi 
as the Prime Minisfer Wf: expect better 
justice and ~peedier development of 
railways in the rural areas particularly 
in Orissa. With tbese wordS I 
conclude supporting the Railway 
budget. 

[Translation] 
SHRI JAGGANATH CHOW. 

DHARY (BaHia) Mr. Chair-
man, Sir, I am obliged to you 
that you have given me all opportun ity 
to express my views and give sugges-
tions on an importunt subject like 
Railways. Please accept my congratu-
tions. I ri:)6 to support the Railway 
Budget for 1985-86 presented by the 
Minister of Railw.!ys and as it is a 
balanced one, I congratulate bim. I 
would like to express my views OD it. 

I come from Ballia which is at the 
extreme end of eastern border of UUar 
Pradesh. BaHia has a place in the 
freedom struggle. During the freedom 
strugllie in 1942, the Congress party 
leader" Sbri Chittu Pandey took over 
the administration of Ballia in the very 
first week and retained it for one week. 
Though Ballia is a small district yet it 
is known far and wIde throughout tbe 
country. It is unfortunate that even 
after 36 years of independence no 
broad gauge.lit,c has beeD provided in 
Ballia. 

BaHta is a backward district of 
East Uttar Pradesh. On being asked 
about tbe re'asoDs of its backwardness, 
it is stated that the maio reason i& tbat 
there is no broad-saage line and. 
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tberefore, in BaUia, Azamgarb ani 
Gazipur private .)r Goveroment factories 
have not been established till date. 
That is why the labourers of BaHia, 
Azamgarb and Gazipur have to go to 
Bombay, Oalcutta, Punjab and other 
big citios io search 'of jobs and thus the 
situation in these. districts has 
worsened. I would request the Hon. 
Minister to serioully think about 
Azamgarh, Oazipur and B~\llia districts 
of East U.P. 

There is a long standing demand 
that a broad-gauge line sbou:d be laid 
from ShahgaDj to Ballia via Mhow. A 
broad gauge line may be provided 
from Lucknow, capita.} of the State, tl.) 
Ballia and Cbapra and from Banaras to 
Gazipur .. Azamgarh and Ballia. Butl 
unfortunatelY, even after 36 years 
the Minister of Railways has neither 
seriously CODsidered it nor completed 
ihis job. 

Sir, I would like to tell you that 
from the BalJia district, from there I 
have been elected, a senior I cader of 
J anata Party, Shri Chandra Shekhar 
was twice elected to Rajya Sabh~l and 
twice to Lok Sabha also and I bcU~ve 

that the too must have tried bis best in 
this regard. This work was not done 
a.nd that is why an ordinary mall like 
me defeated a big 1 cader like Cbandra 
Shekbar in the elections. In spite of aJl 
his efforts broad.gauge line couid not 
be laid from Banaraa to Ballia and 
Sbahgaoj to Azamgarb, Mhow and 
Ballia. The Oovernment has not paid 
any attention to the development of 
eastern Uttar Pradesh. I would appeal 
to the Minister of Railways. who is 
an able administrator and who bas 
been the Chief Minister of Haryana and 
is capable, aflicient Lind elperienced, 
that he should soriously consider this 
issue. 10 spite of the efforts of Sbri 
Chandra Shekhar when broad-gauge 
line could not be laid, and as a result 
the factories could Dot bo establisbed 
there. the people of BaJJia, wbo are 
politically co~scious.. rejected Shri 
Chandra Shckbar and reposed trust 
and confidence ill me by aivins their 
valuable vote to mo. Thoy felt that 

Jaaaanath Cbowdhary may be helpful 
in establishing big fact e>ries and the 
poor people will then not be forced to 
leave for Calcutta, Bombay and 
Punjab. Therefore, I would request 
the Hon. Minister to seriously 
consider my appeal and complete this 
work lest we should also meet the 
same fate which met Shri Chandra 
Shekhar. Thorefore, tbe Hon. Minister 
should ensure tbe compll.}tion of tbis 
work so that we do not meet the same 
fata. 

I would requost the Hon. Minister 
that the brond-gauge lioe between 
Benaras and Bhatni is' being laid at a 
slow pace and should therefore, be 
accelerated The distance between 
Indara railway junction to Ballia is 40-
45 kilometres. Provision should be 
made in tbis vary budget for a broad-
gauge line between tbose points. If 
the Hon. Minister would, for God"s 
sake, include it in this budget it would 
be so kind of him. BaHia would thus 
get a broad-gauge 1i ne and tbe poor 
people would be benefited thereby. 
If you pay attention to this it would 
be kind of you and if, for the time 
being, B .. llli.l .i~ linked with Indar..1 by a 
broad gauge·line the poor pi}opie will 
benefit and they would not bav~ to go 
out in search of jobs, because when 
you provide oilw,\y line" factories o.,th 
priv .. tt.} and Oovernment will c.,lUO up 
and tbis would be ill the int(jrest of 
labourers. 

You have proposod increase in fares 
in tbe budget and voice has been 
raised for and against it from both thl} 
sides. I believe that your sympathies 
are with farmers and labourers and if 
I ask you Dot to im:Nase tile fares by 
twelve and a half P')(ClJot, yoU will 
reply back that if that WaS Dot done 
bow could broad g~uge Ijn~ be providc;d 
to you. Therefore, I am not against 
tbhl increa.se in bre, r"tbcr I supp()rt 
it. I woutd like to m:tke a submission 
tbat it will not matter mach if the 
first class fares are further increa'led 
but the increase in tho second olass 
faros will be a burden on labourers and 
lowor income Iroup people. If you 
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could reduced tb is burden it wou Jd be 
kin~ of you. 1 will also like to give 
lomo more suggestions about improve-
ment in tbe Railways. I feel it is very 
essential. The drivers and conductors 
of the Uttar Pradesh are respon~ibi1e 
for the continued loss to the Roadways. 
Similar is the conditions of the Rail. 
ways. There is Jack of sanitation, 
people do not feel secure, catering 
arrangements are poor and if a gentle-
man goes to the station for reservat ion 
he is not able to get it but if anybody 
loes from the backdoor and 81 ips in 
10 .. 20 Rupees, his work is done. A 
person like you cannot rema in unaware 
of such things. You must be ,jw:)re 
of tbese things but I would also like to 
apprise you of these facts. It would be 
appropriate if you keep a close watch 
on this and wherever you llnd a~,y 
shortcoming you mU~lt try to nml.)ve 
it. You have earued a name as a 
Chief Minister and Union Minister. 
SimiJarly J in the Ministry of Railways 
also you must bring about improvement 
80 that you art) remembered as a good 
Rail way Minister. 

SHRI RAM BHAGAT PASWAN 
(Rosera): Mr. Chairman, Sir. I am 
obliged to you that you have given me 
an opportunity to speak; 0(1 this impor-
tant matter. I would like to th.ll1k 
the Minister of Railways for presenting 
a sociali~~tic and welfare-oriented 
budget and for attempting to make 
the Railways more useful for the 
society. Mr. Chairman, Sir, the devclop-
meat of RailwaY!l is basic to alround 
development. Railways play an impor-
tant ro]e, be it industrial development, 
commercial or any other development. 
It is also an important mode of 
transport. Therefore" I would request 
tbe Government to provide morc funds 
for the Railways so tbat the program .. 
mes for backward arcas in the plan 
arc completed. It has been the policy 
or Goveanment to reduce the regional 
imbalance and develop the areas that 
are backward; but tbe development 
of the RaHways has been lopsided, in 
lOme areas t herc tlre h iah Iy dove loped 
wbile some areas arc completeiy 

eMld. 

neglected~ At places, it takes Just 14 
hOUTS to cover a dis'ance of 1100 
kilometres white in other areas a 
distance of 100 kilometres is covered 
in 20·25 hours. lu !Some areas there 
is a , super fast train after evory 3-4 
hours wheroas in some areas on]y two 
trai05 run in 23 bours. This is the 
dispJrity in the Railways. The officers 
of the Rallw;\ys Bt,)ard and engineers 
and general man,lgcrs of the Railways 
have Dot made efforts to remove this 
rcgion:d inb:1tnnc:e. This is the reason 
why ::t vast area remains untouched from 
the point of view of the dcveJopm(;!nt 
of Ro.jhv~ys, WIth the assuming of the 
olIlce by the Railwny Minister, the 
extH.'Ct.. tiom; of the people: have risen. 
Toe rC:Ison is that the present Railway 
Minj!)t~r has heen a very successful 
Minister. He hclp:.:d grea!}y in the 
development of H~lryana. After 
independence the d reas where the 
dt>ve)opment of the Railways had not 
taken place and where this work has 
now been taken up under the plan. 
the work should be started without 
delay, North Bihar is the Illosl back-
ward region of India. There 80 percent 
of ,h' people are I iving below poverty 
!iol:. The Railways have not under .. 
taken any progra.mme to remove the 
backwardne~s. Late Lalit Narayana 
Mishra an(i Kedar Pandey and also 
Paodit Kamlapati Tripatby had shown 
I;yampathy jn this matter; Survey was 
a1l0 under taken and much money was 
spent. The railway track: should be 
laid in the areas where there is no 
traiD for journey to the east. On the 
western side,. there is no train upto 
150 kms for journey to the north and 
upto 200 kms for going to the south. 
It was proposed to undertako survey 
of Sakri-If.asarpur railway line. The 
engineers had started work but unfor-
tunately the J.lData Party Government 
discontinued it. Similarly, Darbbanga- , , 
Samastipur broad-gauge Iioe was' 
inaugurated by Kedar Pandeyji On 19th 
April, 1981. A sum of Rs. 18"19 
lakhs l\ds been spent on it. The Jnnata 
Party Government discontinued it also 
In this way the appeal or the PCOPl~ 
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of North B,har was ignored. Tbe 
lengtb of this broad gauge line is 30 
km. With j ts completion the problem of 
transhipment will be solved; otherwise 
fifty thousnnd rupees :,re being paid 
daily as demurrage in Garhari and 
Samastipur. In reply to a question in 
the Rajya Sabba, it was stated that the 
Government is incurring los~ of Rs. 

. 33 lakhs per month due to its non· 
completion. With the completion of 
this line a revenue of Rs. 33 lakhs 
would accrue to Railways. 2nd January 
was the birthday of Late Lalit Napy.1D 
Mishru. Bt:fore his demise, he had 
announced that the work would be 
undertakl:ll from the 2nd of the next 
month. Lalit N.H tlyanji died in Sam<tsti-
pur. .With tbe conruction of a road-
brhJge on the Ganga. ,ell I the trains 
running in North Bihar havo lost their 
utility for which your officers art.: 
resPoD':)iblc. The private bus covers this 
distance in three hours and tbe train 
takes 16 to 18 hours." Who will waste 
so much time. There used to be an 
Express t rain but that bas been 
discontinued .. Patn;.t is the C'!pital of 
Bihar and many trains running on that 
sect ion like Da n:lpur-Sal11t:~ti pur 
Express, Jayanti Janata Exprcs') bave 
been discontinued or withdrawn. In 
this connection all the Members of 
ParHament from Bibdr bad written to 
you and you bad sent the General 
Manager there for making an investi-
gation. But he came back hert.~ without 
meeting anybody then!l and submitted 
his report that it is not necessary to 
run these trains there. You circulated 
the same reply to lilll the Members of 
Parliament. This has caused resent· 
ment among the people of whole of 
Bihar. You pit:ase make arrangement 
to run all the trains which have been 
cancelled or withdrawn. After all, 
how cCluld those trains prove useful when 
they' covered or even small distances 
in 16 .. 18 hours. You charge express 
train fares while they are slower than 
even tbe passenger trains. They stop at 
every station, th~ir drivers get down 
aod seJl coal at every halt and thon 
move out of tbe station. How can 
t bose traias prove usoful. ADY perSOD 

on bicycle can reach Darbbanga from 
Samastipur earlier \bao OD a train. 
Unless you make improvement how can 
tho trains show better performance. 
You make them superfast trains so 
tbat tbey covcr the distance in 4 or j 
hours. The bus takes 4-5 hours to 
cover the distance from Hajipur to 
Darbhanga, but the train takes 16 to 
18 bours. There is .00 observance of 
punctuality in whole of that division. 
To bring about efficiency in the Rail-
ways, it is necessary that officials 
sitting there discharge their dutios 
properly. When the train covers the 
distance in 18 hours in place of 4·S 
hours then why should anYQody use 
that tlain. Through YJU I wi)) urgd 
upon the Hon. Mini\;t~r to discourage 
t he officers from giving such misleading 
rcplic". They should present the 
corrc~( picture before you and give 
correct reply so that the difficulties of 
the people are removed. 

l'dr. Chairman. now I will deal 
with the accidents and their causes. 
There are three main causes-natural, 
hum.tn and administrative. In N4lrtb 
BIhar the tracks and rakes are very 
old. The engines are obsolete and arc 
runDing on coal. 011 account of tbeso 
causes the number of accidents there 
is quite l..lrge. Besides, incidents of 
theft and dacoity are a common 
occurrence there. Tbe officials of 
R. P. S. F. are responsible for it. If 
you find out tbe reasons you will come 
to know that tbe persons entrusted 
witb the rcspoDsibilty of protection 
and safety in tbe Railways arc them-
selves indulging in these activities. 
These people travel in first class 
compartment and sleep there. How 
can you expect them to ensure protec. 
tion. You should seek tbe cooperation 
of the State, Government. Besides, 
strict orders shouJd be issu.:d to persODS 
responsible for maintenance of security. 
so that the safety of the passCDgers is 
ensured. 

Now I wiIJ come to resc.rvation 
for scheduled castes and scheduled 
tribes. (/Itlerruptllnr) Out GovernmoDt 
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has ,formulated a rcserva tiOD policy 
but in spite of this policy .. candidates 
arc rejected on the plea that they are 
not suitabJe. If they are found suitable 
then tbe plea is given that tbey are, 
not capable. In this way Graduate 
and Post gradu.ate Harijan candiates 
do not get any job in the Railways but 
candidates coming from back door are 
siven appointment. 1 want you to 
appoint a Reservation Committee. This 
Committee should overSee work in 
connection with reservation to find out 
whether tbe rules formed by the 
Goveroment regarding reservation arc 
being followed in the Railways or 
Dot. Witb these words, 1 welcome tbe 
Railway budget. I will resume my 
seat with a request to you that the 
Government sbould withdraw the 
increase in freight Oll salt. I thank for 
giving me time (0 speak. 

(En,Ii~h] 

SHRIMATI JAYANTI PATNAIK 
(Cuttack) : Sir, I congratulate the Hun. 
Railway Minister for presenting a 
dynalnic. bold and realistic budget with 
aCcene on modernisatioll of the railways 
and ov~rall improvement in its working. 
The Railway Minister has carcfully 
looked into tbe railway finance, 
mobilization of resources., investment 
pattern, development prospects, bring-
ing up assets and increasing efficiency 
by massive efforts, proper maintenance 
and modernisation of such a large 
public sector undertaking. It has put 
8 great responsibility on the Railway 
Minister to plan up tbe budget. Though 
the steep rise in the passengers fares 
aDd freight would create resentment 
amona commuters and the general 
public, apart from its ;ustification on 
~ccount of inflation, Railway Minister 
has obviously been prompted for going 
in for upward revision of rai\w~y farcs 
as in every fairness every sec\or of 
tr~lmc must pay for itself and railways 
are losing beav ily on passenger traffic. 
The Railway Minister is very conside-
rate to have spared the passenger fares 
for 2ad Class Mail and &~res and 
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Second Cla3s ordinary for a distance 
up to SO km from the present hike. 
This will" of course, provide relief to 
the common mao, but everybody bas 
got an apprebension that this may 
lead to the price rise. 

It is gratifying to note tba t despite 
various handicaps, the railways have 
achieved a record loading figure of 
20.26 miU:on tonnes in January this 
year. Another notable achievement 
is the iotroduction of passeoger·carrying 
trains. I would, however, take this 
opportunity to invite thJ attention of 
the Han. Railway Minist.,r to a long 
standing demand of Orissa for intro .. 
duction of a direct train from Sambalpur 
t.o Bhubancswar in order to provide 
direct railway communication between 
cO:lstal Ori ·~sa and western Orissa. 

It is re-assuring to note that the 
frequent occurrence of railway accidents 
is engaging the serious attention of 
tbe Hon. Railway Minister. The ten 
ptlint acti..>D pJan on s:lfety laune hed 
by the R:liiway Minister to streng' heD 
the sofety mcusurrs is a welcome step. 
Thu ruiiwaY5 also thought of replace-
ml"nt of over-aged assets like track, 
rolling stock etc. It is an area which 
did not have adequate funds in the past. 
Allocation of larger outlay for renewal 
and replacement of over-agod assets 
like trucks, roll inS stocks is evidently 
a welcome feature. The Railway 
Minister has tried to strengthen the 
railways . by adopting some "ffectivc 
meaSQres. I must say that my State 
bad been neglected in the past and bas 
also been neglected in this budget. An 
Hon. Member of my State has already 
said thut in the railway network Orissa 
is lagging behind against 1000 sq. 
metros. it has got only 13 metres 
h~lVing mineral resources, natural 
resources, forest resources aDd all 
that. But, still, in this connectioD, 
1 want to bring to his notice that 
Talcher-Sambalpur linc does not appear 
to have been provided wi th adequate 
funds. Durioa tho current year, tbi, 
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project with ad oriainal estimated cost 
of Rs. 57 crOte~, whjch is ljkely to 
go up to Rs. 70 crores due to normal 
escalation, has been provided with only 
Rs. 1 crore. The Pandey Commit tee 
has also liven a suggestion for the 
early execution and early completion 
of the project because it will 
give a return of 13 per cent, 
which is the highest in the country. 
Completion of this missing link will 
establish not only a link between the 
coastal Orissa and Western Orissa but 
promote emotional int('gration and 
a Iso reduce tbe distance of 470 km; 
it would also accelerate the economic 
development of an under-developed 
area baving a very large deposit of 
coal and other things. 

This railway line, when completed 
would also enlarge the hinterland of 
Pnradip Port right up to the industrial 
belt of Rourkela on the one hand and 
also up to Bhilai and Raipur on the 
other. It will also shorten the railway 
route for the Alumina-Aluminium 
Plant being set up by NALCO. There-
fore it caBs for a much Jarger outlay 
because it should be completed as a 
time-bound programme. I would ask 
th~ Hon. Railway Min ister to kindly 
appreciate the urgency and importance 
of early completion of the project aDd 
to take steps to augment the allocat ion 
for it. Besides this, we had already 
met the Railway Minister and mentioned 
to bim about tbe Jakpura-Banaspani 
line and Raigarh-Koraput )ine. The 
Jakpura BtN::r~lfIi lIlt df(cts Ihe 
lives of tbe tribals. The export of 
iroo are is being hampered for want 
of tbis liDe and the MMTC is not 
taking the iron ore. That is why 
though this project was earlier sanction-
ed in 1975, the work started only 
in 1980 and only the first phase of the 
.ino from Jakpura to Banaspani has 

been completed. The second ph:tse 
bas not been taken up at all. 

Wbilo I express my siD<::ere thank s 
to tbe Rai tway Minister for providing 
adoquate fUllds for oomplotioD of tbe 
survO)'s of different railw8)' lines inclUd· 

ing tbe one between Khurda ODd 
Baiangir J I would also urgc for a morc 
libt;;ral approach in cODsiderjol pro-
posals for survey of new Jines in 
States like Orissa which are extremely 
backward, in development of railway 
network. Out of the railway network of 
1900 kilometres in Orissa, about 1300 
kilometres was construct ed in tho 
pro-independent period and that too by 
tbe Britishers. They would Dot have 
constructed thnt line [lIsa if they were 
not to' connect Calcutta and Madras. 
That is why some interior lines were 
left out and thercforf', Or issa is ]agg ing 
behind in the railway network. 

I would mention the case of two 
railway lines, Je,pore-Matkangiri and 
Baragarh - Raipur. Koraput b8Ppens 
to be the Ia.rgest district in the country 
witb lot of mineral resources of 
bauxiteJ limestone and dc<'p forest 
resources. Tberefore, NALCO is 
setting up an Alumina - A !umin ium 
comp1ex at Damanjodi near Koraput to 
utilise the bauxite deposits in this area. 
The Malkangiri Joypore line is aJso 
necessary for that area. A cement 
plant is also going to be set up by the 
ludustrial Development Corporation of 
Orissa. 

A second line between Baragarh 
and Raipur has become an urgent 
necessity in view of the likely increase 
in traffic on account of expansion of 
the Bbi1ai Steel Plant setting up of 
the cement plant and other new .... 
industries in Orissa and Madbya 
Pradesh. I would J therefore, request 
the Hon. Railway Minister to accom-
modate these two Jines in the neat 
year's Programme. 

I b<,pe that tbe observation of the 
Hon. Railway Minister tbat the pro-
gress for formation of new divisions 
would be slow ·does not apply to the 
decisioD taken already for the settinl 
up of a new divi!=.ioD at SambaJpur. On 
account of substantial increase in 
traffi~ on the Kbaragpur- Raipur section, 
the pressure on Cbakradbapur-Bilaspor 
section bas increased, necessitatinl the 
formatiop a pew division at SambalPUr. 
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Tre State Government have already 
arranged the land and the foundation 
stono for this new railway division was 
laid in September last by the present 
Prime Minister. I would request tbe 
Hon. Railway Minister to see that 
the project is not starved of adequate 
funds, during 1985~86. Steps should 
be taken for starting the work and 'the 
railway network should be increased. 

Besides this, for tbe Mancheswar 
Coach Factory I want the Railway 

- Minister to pay soma atl ention and 
allot more funds for it. 

Also, I want to mention about the 
Railway Service Commission. We are 
very thankful to the former Railway 
Minister for sanctioning a Railway 
Service Commission. But the Commis ... 
sion has not been allowed to recruit 
technical personnel and I would request 
the Hon. Railway Minister ~o allow 
the recruitment of technical personn,~l. 

With these v.ords I conclude 
and I support the Ra.ilway Budget. 

17.00 hrl. 
SHRI P. KOLANDACVELU 

(Oobichettipalayam':, : Mr. Chairman, 
Sir, it is really poignant for me to 
speak on this RaHway Budget. It is 
because the Railway Minister has sub. 
mitted his Budget for the first time 
with a deficit of Rs. 266 crorcs and 
with an unprecedented increase in fares 
and freights, thus netting a sum of 
Rs. 49S crores. Adding insult to the 
injury. a general surcharge of 12.5 
per cent has been levied on an class of 
passengers. It is bad in principle. The 
surchargo on passenger tickets is very 
high. Increase in the fares on passen-
gers travelllni on season tickets is a 
cruel blow to the wage-earners. 
ActuaHy, it will affect the poor. down" 
trodden, milk-vendors and those 
people who are below the poverty 
line. Tbe Minister should bave tflken 
Into consideration all tbese things 
before Jevyinl such a steep biko in 
passenger fares. or course, I do not 
find any justification for tbe increase 

in sleepor charlcs. Does it mean tbat, 
the Railway Minister feels that nobody 
should sleep in the railway coacbes 1 
Because of the poor condition of the 
coaches and bad maintenance, no-
body can sleep in the sleeper 
coaches. That is why ... be bas increased 
the charges in the sleeper coaches. We 
leneraHy come by the Grand Trunk 
and Tamil Nadu Express. We see the 
poor condition of tbe boaies which are 
attached. So, I request the Minister 
to provide good bogies} and do other 
things for bringing about improvemen t 
in the functioning of the railways. If 
he cannot do so, then hand it over to 
the State Ooverumcnts concernc:d. In 
Tamil N adu. everybody appreciates 
tbe functioning of the road transport. 
It is being organised in the best possible 
way. So, I suggest to him to band 
over tbe railways to the State Govern-
ments concerned so that we can bring 
about necessary improvements in the 
railways. Then good bogies will be 
provk1ed to the passengers. I will also 
submit to the Prime Minister that the 
powers which are concentrated in 
Delhi, be de-centralised and given to 
the State Governments so that they can 
run the railways and other depart .. 
ments like P & T. 1 put it to the 
Railway Minister to consider 
der a thousand times on all the:-e 
aspects and then come to a conclusion. 

By increasing the levy on grains 
and pulses, the prices of these commo. 
dities have shot up in Delhi ma rket. 
Ultimately, thl: common man" tde poor 
man, will be affected. I think, the 
Railway Minister thinks that by 
announcing or presenting the Budget 
before this august House his work is 
over. L",t him not think so. He 
must take into consideration the 
hardship of the c(.'mmon mao. 

1 also request the Hen. Railway 
Minister to take steps ·to provide 
over-bridges on all the lines. When 
I was the MinIster for Hiabways and 
Loca t Administration in Tamil Nadu. 
I met Mr. Ghani Khan Chaudhary, bis 
predecessor, for constructina a Dumber 
of bridgos l in Tamil Nado. lio pro-
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mised me to do the needful. In all 326 
over-bridges have to be constructed. 
For constructing an over-br idge the 
rule is that SO per cent of the cost will 
b~ borno by tbe Railways and SO 
per cent by the local body i.e. 
municipality. 

When we say tbat we are ready' 
with our SO per cent, the rftilways 

c, . t would say that because of constratn 
of funds, because of paucifY of funds, 
we are unab1e to live it". This is the 
answer tbat is usually being given. 
I would request the n~w Railway 
Minister not to come out with the 
same answer. Let htm sanction at 
least 10 or 15 over-bridges every year, 
so tbat we can construct more OV(lr· 

bridges, thus facilitating road 
transport. 

Some of tbe schemes in the 
railways have not been implemented for 
the last 15 or 20 years. My consti .. 
tuency is Oobichettipalayam in Pariyar 
distr ict of Tamil Nadu and it is a place 
where people have never seeD the 
railways because there are no railway 
lines in that area. It can be served by 
railways if the Saty~,m:tngalum

Chamarajanagar railway line, which 
has been saDctioned but wh ich has not 
been implemented for all these years, 
is taken up. No money h:.ls been 
allotted for this scheme this 
year. Let me hope that at least 
next year be will allot some money for 
this scheme. 

For the Karur-Pa]ayam line you 
have provided a meagre rmount of 

Rs. 3 crores, as against the total estimate 
of Rs. 61 <!rores. Last year, Shri 
Ghani Khan was kind enough to 
sanction Rs. 5 crores. 'If that )jne is 
completed, it win lead to ecoQomic 
development and industrialisation of 
that area. So, I would request the 
Minister to sanction at least Rs. 15 
crores for this year, instead of the very 
meagre amount of Rs. 3 crores already 
SaRctiooed • 

Because of tbe noo·'mplomontatioQ 
of some schemes, the suburban areal 
are suffering a Jot. So, I would 
requcst the Railway Ministcr to allot 
mOre sums to Tamil Nadu so that 
more I ines caD be taken up, economic 
development can be acc~lerated so 
that the railways caD also flourish. 

PROP. SAtFUDDIN SOZ (Bara-
mulla): Mr Chairman, in the past 
senior leaders of the Congress used to 
say that Jammu and Kashmir is the 
crown of India. But the way things 
ar~ gOing, I feel that Jammu and 
Kashmir has been neglected, rather 
relegated to the background. Even in 
this Sadan, the National Conference 
members are speakilJg lasf t at a time 
when the Minister is yawning and want-
,jng to have some rest. I hope Chaudhari 
Saheb will lend his ears to me, because 
I have to speak. one or two things about 
Jammu and Kashmir State. But, 
before I speak about Jammu and 
Kashmir State, I must say some-
thing in the direction of national 
perspective. I wiU refer on]y to a few 
things, because I must complete before 
you ring the bell, Mr. Chairman. 

1 am not going to repeat what my 
colleagues on this side of that side 
have said, that there is a deficit in the 
railway budget and it is covered, as 
it is always covered, by enhancement 
of fares and rreights. It can assure 
Chaudhari Saheb that I am voicing the 
feelings of the common masses in India 
when I say that the increase which he 
has suggested in passenger fare and 
freight is exoribitant, you should not 
stand on prestige, you must slash it 
down, as much as is possible for you to 
do S~. 

1 will not go deeply into how he 
has proposed an increase in fares and 
freights. I will very briefly go into 
the ailments which the department is 
suffering from. Let me again make it 
clear that I am not stating what I 
have learnt from the library. It is no 
bookish informat ion. The Railway 
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Minister must believe me when I say 
that I am voicing the feelings of the 
common man. 

The Rai,lway "Ministry hav(! not 
cared to implement the recommenda-
tions of the :Qailway Reforms Com .. 
mitte.,: in regard to effici ency, .economy J 

modernisation, t'ationalisation, cleanli-
ness and a host of other things. So:, 
I would suggest to him that he may 
invite the opposition leaders, repre-
senting the various parties, to his 
chamber one day-of course, he can 
invite as many members from h is party 
as he lik !S-SO that w.e can have an 
opportunity to sit with him and discuss 
the problem. This will help us to go 
through those recommendations and 
make some soggestion on our own 
also. 

But now, I will enumerate a few 
ailments from which the Railway 
Department suffers. 

One is rampant corruPtion in the 
Railway Department corruption in the 
purchases. We cannot sec all this 
corruption bocause we do not have 
access to the Department; nor should 
we poke our nose there. But the 
anonymous Jetters that the l\fembers 
of Parliament receive from time to 
time suggest that there is rampant 
corruption in th~ Railways. Some 
ailmrnt of corruption we also can see 
with our own eyes when we go to the 
platform. You just do not pt)se that 
you are a Member of Parliament and 
you will see how reservations arc dOllc 
there. Since the time at my disposal 
is very short, I will not go into the 
det~ils of the ailments but drop only 
hints. 

Second ailment to which I want 
to draw the attention of the Hon. 
Minister is the uncongenial atm')sphere 
that prevails ill the entire department 
of the Railways. Whether it ill office, 
platform, compartment.. lavotori es, 
everywhere there is dirt. Th ere is 
broken furniture and broken electric 

gadgets which add to· the unoongenial 
atmosphere. 

The third thing is that a host of 
people travel without tickets. As the 
Findnce Minister does it in the General 
Budget, the RaHway Minister has done 
in his sphere of activity. Finance 
Minister pUnished those who pay taxes, 
but do not punish those who evade 
taxes. By enhancing , the passenger 
fares and freight rates you punish those 
who arc your real commut ers.. but you 
do not care to punish those who do not 
purchase tickets. Therefore, it j8 hut 
natllal th4lt there is a short fall of Rs. 
68/- crorcs in the plssenger traffic. I 
quite often see with my own eyes how 
b.!fore the train reaches the Delhi or " 
New Delhi station hundred of people 
without ticket alight from the trains. 
I must !nform the HOIl. Minister, if 
he has not got this information" that 
his Tick:t Inspectors and Ticket 
Chckers are in league with these regular 
ticketlcss commuters. But in the 
Budget he has not suggesied any method 
how he wants to deal with such 
tickct1e~s travel. You can ,"educe the 
defict if you consider this quest jon at 
YOlir k ~s'Jre tim'.! and find out its 
remedy. 

Fourth a ilment is that the 
punctual ity In trains has been given a 
go-by. When the Hon. Minister pre-
sented his Budget, or even earlier when 
he took .. over tbe reins of the Depart-
ment, he promised the punctu·al running 
of trair.s I wish him and his youthful 
colleague, Madhavrao Scindia, well. 
but I may tell th.:m that this will remain 
a tall claim. So, if you cannot do 
anything else, at least make the 
running of the trains punctual and 
reduce the incidence of e.ccident~. I am 
sure punctual funning of trains can 
be regulated one hundred per cent. 
There used to be n time when people 
regarded ra.il travel quite safe, but now 
it has become a spectacle of death. 
To ma'ko it safe, Prof. Madhu Danda .. 
vate has suggested installation of 
automatic warning system on the trak •• 
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That system should be adopted on ~ll 
tracks. 

The sixth ailment in the railways 
i. the regional itnbala lee. Choudhary 
Saheb is, of course, not responsible 
for thi~ phenomenon, but I want to 
bring this fact to 'his notice and I will 
urge upon him kindly to rcsp"nd very 
favourably to the needs of the J'lmmu 
and Kashmir State. This State is not 
00 the railway map of India. 

It is not fo~ nothing tbat I say 
that the State has been rclcg,Lted to 
the background. Even in 1947 WI! had 
rail way track up to Jammu. What 
hav~ you d\)ne all these years? And 
five years before~ you sanctioned the 
railway track between J.lmmu and 
Udhampur and as your colleagues in 
thoe Ministry will oorroborate, you 
sanctioned nd amount of Rs. 10 
crorcs for that rail way track, and my 
information is that all these five years 
you have not been able to spend more 
than Rs. 3.5.0 crores aga ins t Rs. 70 
crores till 31 st of D~c,.;tnber 1 ~84, and 
as the Minister was adamant to add 
insult to the injury, Me. ChairmallJ 

while he has sanctioned' new tracks 
here and there-'-l cannol say about 
Haryana, but he has sanction~d new 
tracks- but 10 far as hilly States like 
Jammu and Kashmir and Himachal 
StHe n re con~erned, he has slashed 
down the money. (Interruptions). In 
Himachal Pradesh and Jammu and 
and Kashmir State, may be inadver-
tantly, but funds have been slashed 
down on the Jamrnu-Udhampur track 
be has slashed down the money. 

The Hon. Minister will kindly 
consider this suggestion that between 
Udhampur and Srina&ar, even the 
survey has not been' done. You cannot 
tell us that it is a mounlaineous terrain 
and it i. not possible to have a 
railway tiDe there. This is the age of 
science and technology and it is no 
Jonger djfficult to do so.. and we can 
have as many tUtlucis as we like. So, 
there should be a survey for railwlY 
track between Udhamput and Srinalflr. 

And so far as Quazilund -BarattNlla 
track is concerned, 7 years before yqu 
had done the survey, and last year Mr. 
Ghani Khan Chaudhury told ml) that' 
the Governmellt of India. could ,not 
afford Rs. 10 crures for layina that 
1rack between Quazigund' and B.ua-
mulla. S >, bringing J.unm'J and 
K~uhmir State on the raIlway lllap of 
India is v ~ry m'Jch ne.;essary bec;.1use 
that will bring ab..>ut grc!ater integra. .. 
tion and it will be a sin not to bdng 
a railw, .. y line to Srinl.gar because Wd 
do not hlVd a d.:pendable road and' the 
commOll tn.lll . Calltlot make ':.t journey 
by air although il is a one-hour joucn~y 
by air from Delhi to Srinagar. SQ, I 
lU:l.k.e a strong pl~a f\)f brirlgillg Kashmir 
Oil the railway map of Inditi. 

Connect~d with this, there is a 
small problem which the Hon. Minister 
can solvl! just tomotrow at his own 
desk without consulting any of his 
colleagues in his Ministry. In Azadpur 
fruit market about 20,000 people 
c0ming from Jamlllu iltH.1 K l:fohmir 
reside. They arc frUit-growers, they 
are labourer'), they are merchants, 
commission agents etc. etc. When the 
trains come to Delhi, about 2000 
people want to al ight at Azadpur 
market, but trains do not stop there. 
So, they have to go to the New Delhi 
Station with at L the luggage. All the 
20,000 people residing at Azadpur 
market go to the New Delhi station first, 
ann from there they have to go to 
Azadpur market wastnig time and 
money. So, I make a very strong plea; 
it is a very small thing. All trains 
1 eaving Delhi and going to Jammu must 
stop at Azadpur fruit market for five 
minutes and Ihose coming from Jammu 
must also stop for five minu\es at Azad .. 
pllr fruit market in order to f<1cilitate 
them. (Interruptions). 

Now there are throe very smaH 
problems conceroin, all Mernbers of 
P.Lrliarnellt. But before I say this-
1 make a strong pled that if the Hon. 
Minister wants to prove berore his 
countrymen that his intontion' art 
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honest and h~ will prove his mettle, 
then he Dlust rise to the occasion-
when he replies to the debate, he must 
say here, of course, that he will try for 
economy, efficiency and modernisation. 

He will try to eliminate accidents. 
But be must eliminate delay in the 
running of trains' forthwith and he must 
live tbis assurance on the fioor of the 
House. 

Now, 1 want to conclude. There 
arc three minor probh:ms. Members 
of Parliament could travel in the 
Second Class A.C. w itb their spouse or 
with their companion There wall a 
circular issued by the Railways saying 
that they had to pay the difference bet-
ween the first class fare and second class 
A.e. fare. Now, they have with-
drawn that order only in respect of 
Members of Parliament. So far as 
their spouse or companion is concerned, 
they will have to pay the difference. 

(Interruptions) 

17.22 brl. 

[SHRIMATI BASAVAJBSWARI 
in the Chair]. 

PROF. SAIFUDDIN SOZ : Now, 
the Members of Parliament will 
have to pay the difference even for 
their sp~use or the companion. 

My plea is that you must restore 
the earlier position where by the spouse 
or tbe companion accompanyind the 
Member of Parliament should be 
allowed to travel in the Second Class 
A.C., as earlier, without paying any 
difference. 

Secondly, there is a facility for 
reservation of seats for guests. We are 
required to send a letter to the Railway 
Board. But Members of Parliament do 
not have staff. So. often Members of 
Parliament have to 10 to the P.A. to 
Wniator with a written request that 

accommodation may be reserved for 
their gu~st. Therefore, my request to 
the Hon. Minister is that the reservation 
for the guest should also be made 
through a telephone call from the Mem -
ber to the officer who is responsible 
for reservat ion. 

So far as refund, is concermed, I 
was put to a great harassment. I pur-
chased first class tickets for my Wife 
and daughter for AIigarh. But ·when 
they went to thc compartment, I found 
that their first class was empty. So, I 
purcha~ed second class tickets for them 
so that they could travel in the company 
of others. I had filled in the refund 
form and came to the rerervat ion office 
for refund within an hour. Now, out 
of Rs. 80 purchased for the ticket, they 
wanted to deduct Rs. 64. It h:lppened 
within one hour. I refused to take back 
the balance. 

MR. CHAIRMAN: You can write 
a Icttcr to the Minister. Your time is up. 

PROF. SAIFUDDIN SOZ : I havt! 
already written a letter to the Hon. 
Minister. I have every right to raise 
any problem. When we have purchased 
tickets and asked for refund of money 
within one hour, it is very unfair to 
deduct a large amount. So, I request 
the Hem. Minister to kindly look into 
all these small problems and solve;' them 
without any further delay. 

17.23 hrl. 

SHRI S. SINGARAVADIVEL (Th-
anjavur) : Madam Chairperson, I thank 
you for having given me an opportunity 
to participate in the discussion on the 
Railway Budget. I support the Budget. 

The Indian Railways, one of the 
oldest and the largest industries in the 
country has 110 doubt made a tremen-
dous progress. Its achievements are 
nf.lteable. Still there are some deficien-
cies which should be made good. Train 
accidents and late runn ins of trains 
are yet to be averted.· Railway acci-
dent causes h~avy losses to life and 
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property. Late running of trains causes 
great inconvenience to the travel ling 
public in many ways. Therefore, stern 
action should be taken to avoid such 
accidents and late running of trains. I 
hope that all concerned will keep a 
vigil to achieve this object. 

Sir, no ODe can dispute that the 
administration should augment its 
resources, However, the inter~st of the 
poor should be fully taken care of. The 
hike in the train (are by 12i% for 
passengers travelling in II Class to any 
distance above 50 km', in any train 
will affect and hh the poor heavily, The 
exemption r. Ow given up tg 50 kms. is 
not sufficient. I therefore request the 
Hon. Minister to reconsider and ex'.!mpt 
the journey in II class by passengers, at 
leasi, in passenger trains, irrespective 
of the distance from the prposed 
surcharge. 

It is my duty to point out on this 
occasion thl~ feelings of the people in 
Tamil Nadu that they ate nt!glected by 
the Railways, 1 am sorry to note that 
no steps arc . ('lk~11 to wip.! out sllt.:h 
feelings. Even the project of Karur-
Dindigal broau-gauge line is not given 
adequate funds. I request thc Hon. 
Minister to pay more attention to 
Tamil Nadu. , 

Now, I requ~st the Hon. Minister 
of Railways to consider the following 
demands: 

The train services now available 
on the main ) inc between Madras 
Egmor: and Thanjavur via Mayiladu-
thurai are insufficient. The existing 
trains are always over- crowded and 
people have to scsort to road traffic. I 
therefore, request the Railway Minister 
to introduce one more train on this 
route and also to increase the number 
of coaches in the existing trains. The 
train Nos, lIS and 116 Madras-
Madurai parcel passenger which is now 
not run on the lin,e should be restored. 

The Tbaojavur-Madra, rail line 
CI-.)Iies two important maio roads Than-

javur-Pattukottai and Thanjavur-
Nagore in Thanjavur town. Tho: roads a.re 
always busy with heavy traffic. Tbc!8e 
two points are now provided with only 
level crossings. This affocts the easy 
flow of traffic. J, therefore, request 
that steps shou'd be taken to provid'! 
railway over .. bridgt~s at these points 
instead of the level crossings now in 
existence. 

I understand that the expansion 
work initiated at Budalur railway station 
on the Thanjavur--Tiruchy line is pra-
ctically given up. Most of t he trains on 
this sector run late because of Jack of 
facilities for receiving trains at this 
station. I request that this work 
shoUld be resumed. 

The existing foot over-bridge at the 
Thanjavur railway junction should be 
extended (0 facilitate the movement of 
passengers to the opposite side of the 
junction. 

The train,; on the branch lines 
shoUld be provided with dicseJ engines 
to avoid lute running. 

The train service on (he linc bet-
ween Nidamangalam and Mallnargudi 
has been gi ven up. This causes great 
hardship. This train service is not yet 
restored in spite of public demand. It 
is a pity that tbe people in that area arc 
deprived of this facility enjoyed by 
them when people who h-tve hitherto 
not enjoyed such facility are given such 
facilities. The Hon. Minister should 
take steps te restore the train service. 

I also request the Hon. Minister to 
provide a level c('\)ssing in Kappaludai-
)'an village on Nidamangalam-Nagapatti-
Dam line to enable th: people who 
have to take a' cjrcuitous rout~ of 8 Kll1. 
now to reach the other side of the line 
in the absence of level crolling at that 
point. 

With these worda, I COOGiudc. 



SHRI T. BI\LA GOUJ) (Nizama. 
ba.d) : Mr. Chairman .. Sir. 1 support the 
budget prescllted by the Railway Mini· 
ster. 10 this connection I want to gi·ve 
some suggestions. The HOD. Minister has 
not:d some points which are in our in-
terest and will benefit the p~ople at 
large. While increasing fures, welfare of 
the public should also be kept in mind. 
There are some old stations where rush 
is l.:ontinuously on the increase and no 
expansion is taking place. There is 
need to give at t ention to sJnitadon in 
the Rai lways. I want to giv,", you ao 
example. Therc is a very big ma.rket 
area named K:lma-Rcddy in district 
Nizamabad. A station was built there 
long back, but its expanc;ion has not 
taken place till date. The employces 
arc facing great difficulty in regard to 
housing. I urge upour the Hon. Minister 
to underta ke th ~ WOr k of exp,lOsion of 
those stations where no exp:lnsion has 
taken place. We have also been appeal-
ing for several y~ars for conversion of 
the old metre gauge I ine from Hydera-
bJd to Maumad into broad gauge line 
but the same has not been included in 
the plan so far. The Government 
has not been abl e to order evcn a 
survey of that linc, with the result 
that people are facing difficulties. I 
request· that it should also he jncludl'd 
in the plan so as to provide facilit;elj 
to the people. 

There are certain unmanned level 
crossing8 in our area where accidents 
oecur frequently. At some places, the 
gates have been provided but no person 
has been postc:d there and at certain 
other p laces even the gates h::tve not 
been provided. At such pla.ces, the 
number of accidents is comp::ratively 
more and several persons are kdled 
evers year. In spite of dra wing 
Government':; attentjon thereto, no-
thina has been done in this regard. 
Representation have also been submitted 
by the people but no arrangements have 
been made for n,anning those crossings. 
Upalwai is ono .sLl(:h pte in l)illtrict 

o,,,,,,,t bls,c,.ilJn '2"tO 
-COItIel. 

Nizamabad wbiah remaine closed cfor 
hours together even after the passin, 
of the train, because no one comes to 
opall the gate. This results in trafliie 
jam. The attentiol1 of the authorities 
has been drawn many a time by the 
people of the area and applications 
have been sent but till d.lte no one has 
been posted there. I would r(!quest the 
Hon. Minister to issue immediate orders 
for po."ting a gatcmao there. You may 
make an announcement to this effect in 
your reply to the debate on the Railway 
Budget. This will m;tkc the life of the 
people of th.! area safe and accidents 
will be prevented. Whenever we report-
fo!d the m:lUer at the R lilway station, 
th'.~ authorities have rcpb cd that no staff 
is aV!liiublc to mun the crossing. In 
the absence of manned cr05sing the 
formers of th '! arc:.! <Ilso ~uffcr. If the 
RaiJway authorities post a person there, 
the situation can improve. 

1 want to rn:tke Oil e mor ~ ~ublUis
sion. The issue of the con strflct ion of 
two ovcr-bridges in my ('on.')litucncy, 
Nizamabad, has been hanging five for 
th\! last many YC3.rs. O~1e of these two 
bridges is to b;! constructed iu N.;w 
Market of NizamlbJd. The people of 
the area have submitted m:my rcp:·cs~n. 
tations and the State Government is 
prepared to meet SO perecen t of the 
expenditure. Your Chief Erlginecr has 
already surv~yed the area but r.o provi-
I)ion has been made in the Budget for 
this bridge. I would request the Hon. 
Minister to enSUl e that work on this 
briJge at Nizamabad is taken up at the 

. earliest. Similarly, another ov~r bridge 
is to be constructl!d in Kama Reddy 
and survey for this bridge has been 
completed but no provision has been 
made for this bridge: also in this year's 
Budget. There is Oil!,! bu'i depot also in 
that area and it is very near the Ra ilway 
Station. The poeple of this area have 
also appeal ed to you mauy a time by 
sending representatiODlt (or early cons-
truction of the bridge. Last time when 
the Hon. Railway Minisl..:r visited 
Hyder& baq, he had agreed that tbe 
bridge wolud definitely be constructed 
but till date no provision b~1 beoD made 
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in the Budiet. I wouid like to request 
the Hon. Ministert hat keeping in view 
all these things and the no!eds ()f the 
people, necessary provision in this year's 
Budget should be made. With thl:se 
words I thank you. 

SHRI MANVENDRA SINGH 
(~{atbura): Mr. Chairman, Sir first of all 
I would like to thank you r~)r giving me 
an oPPl)rtunity to speak on the Railway 
Budget. I am also thankful to the 
l'eol'l.e of my area who have elected me 
as their rcprcsentat ive. 

I welcome the Budget pr.:sented by 
: he Minister of Railways. In the condi-
tion~ pr~vailing in thl! country, the 
Budget presented by him is a gJ.:;J 
Budget. He has introduC'.!d new 
schemes in it. The upper ar,c limit of 
children exempted from Rai: way ticket 
has been raised from 3 year'; to S years. 
I also welcome the f.::c;li' ies given to 
the youth of 13 years LO 33 years for 
railway journeys in thi) year of the 
Youth. 

The provision m:~de fOI electrifica-
tion of railway I ines and luyillg of new 
railway 1 ines is commendable and 1 
welcome it. In my constituency, sanc-
tion was given last year for Mathura-
Oovardhan-Alwar Railway lin\! and I 
hope that the Minis! cr of R 1il',vays will 
be kind enough to take act ion in this 
regard. I also want to' thank the Minister 
or Ra:lways and the Railway Minister 
01\ my and on behalf of Ihe pocple of my 
region for recently sanctioning a railway 
line from Etawab to Ouna. This line 
has been connected with Madhya 
Pradesh also, Therefore, I thank on 
behalf of the people of Madhya Pradesh 
also. 

I would request the Hon. Minister 
that at the time of acquisition of land 
for laying the rnilway line. thz farmers 
whose land will be acquired should be 
paid at the market rate so that they g~t 
a fair am01.1nt. Ilesidf's, preference 
.. ouid be, .hown 'to th e ')ocat labour~rl 

in tho matter or employment so that 
they get maximum emploYment. 

I represent h ere my cODstitutency, 
Mathura. 1 t is a placo of pilgrimalo 
where lakhs of devotees come from all 
over India, I would request the Hon. 
Minister that aU the superfast or fast 
trains which pass through Mathura must 
stop there ~o that the pilgrims conting 
to or going from Mathura may avail of 
this frcility. 

The Hon. Minister has increased 
the Second Class fares in the Budget. I 
would submit that as most of the 
passengeJ s travelling by Second Class 
are poor 11nd belong to the working and 
mi Idle classes, he should reconsider his 
proposal about the hib: 80 as to reduce 
it to some extent. Bes:des, exemption 
given from tr..lvel uptD 50 kms should 
be extend,,:d to at lea~)( 1 SO kms. 

1 would also 1 Ike to state that all 
the desired facilit ies are not available 
in the tra ins. Fi rst of all, if we look 
at the Fir)t Class or S.:cond Class 
compartments y;e find that switches and 
!;anitary fittings arc missing and seats 
are torn. This is quite a common 
sight. I WOll Id urge upon the Han. 
Minister to look into this aspect and 
get the needful done. 

In addition, proper security arrange-
ments should be made for goods 
trains. The complaints of pilferage of 
goods from goods trains are common. 
SimilarlY, arrangements for the security 
of the railway property against pilferage 
should also be made. The Hon. Minister 
should tak.: strict action against it. It 
is said that the railway officers are also 
involved in these activiti':s. I would 
request that the offenders should be 
severely punished and I w ill go to the 
extent of saying that they should be 
detained under NSA, 

In the matter of reservation also. 
tot of irt:egularilies arc being practised. 
If you 10 for reservation ev.en 15 d_ys 
befort' the date of journey, you will 
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[Shri Manvendra Singh] 
be put 011 wai ting list but at the time of 
the journey you can get the reservation 
by paying some extra amount. Severest 
puni,hment shouln be given to the 
officers guilty of such offences and t'hey 
Ihould be detained under NSA so that 
the punishment may prove deterrent to 
others. 

So far as catering service is 
concerned, it is also quite unsatisfactory. 
Passengers have to fac~ lot of incon-
venienc:. C(11d meal is suppl ied to 
passengers. The reason given is that as 
there is no provision of dining car, the 
meals have to the brought from some-
where else. But this does not mean 
that passengers should not be provided 
with proper facility. This time when 1 
was coming to attend the Parliament 
Session, there were huir and threads in 
the cutlet served to me in the train and 
coriander and chillies had been cut in 
a way as if it was fodd ... r for cows and 
buffaloes. I call ('d t he manager and 
complained to him about it. When he 
came to know that I was a Member of 
ParI iament he served me fresh meals 
in a nice rthali'. I, of course, boycotted 
it but I would like to urge upon the 
Hon. Minister that the psescnt contrac-
tor system of catering should b~ done 
away with and the Railways should take 
catering service in its own hands so 
that the passengers get good meals for 
the money they pay. Besides,. a commi-
ttee should also be constituted to 
oversee the catering arradgements. 

I would also like to say something 
about the disorder on the platforms. It 
is seen that at Mathura Junction there is 
no arrangement to guide the foreign 
tourists. There are insanitary conditions 
in the waiting rooms and toilets. In 
summer.. even drinking water is not 
available. Trains being quite long, the 
passengers cannot reach the one or two 
taps provided on .,e pla.tforms and when 
with much dif11c~llty they reach there 
they find tillt those taps have no water. 
The Ministry of R.ailways should, 
th~refore, look into all the.~ problems. 

With these words I welcome the 
Budget presented by the Minister of 
Railways and thank you fOT givin, me 
time to speak. 

[Ellglish] 

SHRI GEORGE JOSEPH 
MUNOACKAL (Muvattupuzha): 
Madam Chairman" after Independence, 
Kerala has been completely neglected 
in the matter of railway developmen~. 
We arc talking about national integra-
tion, the unity of the country etc. 
Kerala ha.s got only 810 kilometres of 
railway lines. Nearly 27 million p-,ople 
are there in Kerala. According to the 
populaHoD basis w: b:we to get a share 
of 2,400 kilometres of railway lines 
but we have got only onewthird of it. 
Our Hon. Railway Minister Shri 
Bansilal is able, efficient and capable 
and I am sure he will render justice to 
this neglected State. Contruction of 
new ra ilway lines is completely neglect. 
ed in our State. A very small amount 
alone is allotted for the construction of 
Ernakulam-Alleppey and Alleppey-
Kayamkulam railway line. 

About two years back" ncar\' 30 
MPs gave a Memorafldum to the then 
Hon. Prime Minister and the then Hon. 
Railway Minister. A survey on Cochin-
Maduri railway lin.: was conducted. 
About two months back, 20 MPs gave 
a Memorandum to the Hon. Prime 
Minist!r and the Hon. R:lilway 
Minister in which they have request~d 
for the construction of Cochin-
Bodinayakanur-Madurai railway ) inc. 
But, unfortunately, not even a single 

. pie has been provided for this work in 
the present Railway Budget. Sir, 
Idukki District in Kerala is earning 
foreign exchange more than any other 
Di.urict in 'h~ country. We are pro-
ducing tea, coffee" cardamom, pepper, 
etc. and aU these products are exported 
to other parts of the world and we are 
earning more than 200 crores of rupees 
as foreiegn exchange. We are also 
saving foreign exchange to the extent 
of as. 100 crqre, by waf prodUOina, 

• 
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rubber, cocoa" COCODut. and other 
products. But unfortunately that area 
is completely' neglected. Nearly three 
million people are living there without 
an inch of railway line in that area, 
A majority of tbe hill tribes and the 
Harijans of Kera)a are living there. 
But no proper facility is provided for 
,hem to bring their products to the 
market as also to the coastal port cities 
through railway network. I would 
request the HOD. Railway Minister 
to do justice to those neglected 
people. 

Sir.J in regard to doubling of 
railway lines, in Kcrala the work is 
moving at a snail's pac~. The density 
of population in Kerala is the highest. 
But the doubling of railway line in 
Kcrula is going on very very slow. Sir, 
K!rala Government has offered 50% 
subsidy for electricity electrifying the 
railway Unes. But no amount is 
provided for in this Budget for electri· 
fying the railway route in the State. 
Similarly, the condition of the com-
p:lftmcnts is very poor and in the 
rainy season peopl e in Kerala. are 
travc'lling in the comp~U'tments wit.h 
umbrella spread. Madam, as you know, 
Kerala gets a lot of rain during the 
rainy season and the people arc afraid 
to travel in the train without umbrella. 
That is the condition of compartments 
in lCecala State. 

Madam, the long distance express 
train, that is, the Kerala Express which 
is running between Trivandrum and 
Delhi is supposed to be a super-fast 
train. But it is always running I ate. 
Out of 38 trips, only in two trips the 
train could reach its de~lillation either 
Trivandrum or Delhi in time. In the 
middl~ of the journey, if any passenger 
train or goods train crosses, the 
Express train is stopped and the goods 
train and the passenger train are given 
preference and they pass over the 
Super-fast Express Tra in. In this 
connection, I would also request the 
Hon. Minister to run this Express 
Train four times a week, instead of two 
times as at present. During festivaJ 
time. and during summer vacation, 
people find it extremely difficult to aet 

-Conld. 

accommodation in this train aDd iDe 
creasing the frequency of thi.s Express 
would definitely ease the po,ition. 

Madam, this year the fund allo-
cated for the development of railways 
is very negligible. Last year it was a 
little better. In regard to the transPor-
tation of wheat and rice from th~ 
northern States to Kerala, the position 
will be still worse. The increase in 
freight rate would affect very much 
foodgraios movement and their cost. 
Since Kerala is getUng foodgrains fro'm 
northern states, it is going to be affected 
very much. 

Madam, my friends here expressed 
that in the North most of the people 
are travelling without ticket. But in 
the South, we pay the railway freight 
and fare for travelling. The Hop. 
Railway Minister has given concession 
for those travelling upto 50 Kms. But 
he has not extended the same conces-
sion to those travelling for long 
distance, say 3000 Kms. or more. 
Why don't you give t h~ concession t-o 
these people also? I would therefore 
request the Hon. Railway Minister to 
consider giving concession to those 
pople also who t.ravel upto 3000 Kms. 
I would request him to do justice to 
extend the same concession to the 
people of Kerala and also reduce the 
freight rate and provide more railway 
lined so that developmental activities in 
Kerala can be carried out with full 
swing. 

Here I may point out that some 
States ~ave got more than two railway 
factory units, whereas in Kerata,' nt)t 
even a single railway factory hu'i been SC't 

up. Kcrala is supposed to be the most 
backward SLate in India so far as 
railways are concerned. But a t the 
same time I would like to bring to the 
notice of the Hon. Minister that there 

. is not even a single railway indu~try in 
Kel'ala. I would request the 1-100 
Minister kindly to consider setting up 
of a railway industry in Kerala and in 
this way ha would be doing justice 
to the people of Kerlda Thank 
you. 



. [llwINla,'on) 
.. 8HR.I TAPBSHWAR SINOH 

(Bikramlanj) : Mr. Chairman, Sir .. 
I am Il'eatful to you that you have 
liven me an opportunity to speak on 
tho railway budget. I rise to support 
the railway budget for 1985-86. It is 
a matter of great happiness that 
Chaudhary Sahib is our Railway 
Mini.ter who is a very dynamic 
Minister and the masses of the country 
have high expectations from him. 1 
altee with all tbe proposals made in 
buc!let, but at the same time time, I 
would also like to give some suggestions 
io this r eaard. 

The concession given upto SO 
kilometres in the rare hike proposed 
by the Railway Minister, is very 
meagre. I want tbat the distance may 
be raised from SO kilometers to 100 
kilometers. 

Many Hon. members have given a 
number of suggestions to being 
improvement in the Railways and 1 
hope that the Hon. Minister will 
consider these sUlsestions. But, I 
want to draw the attention of the Hon. 
Minilter to a major problem of our 
area. Arrah-Sasaram Light Railway 
used to be run in, our area since 
Britisb rule. It was started in 1910 and 
continued' operating till 1978. 
Martin Company used to run this 
,Railway and the Government of BiJ:'tar 
·as also the Central Oovernm~nt always 
faced the problem of its running in 
10s8. The Government of Bibcrr and 
the Government of India assisted in 
runnina this Railway by givina grants 
in the form of subsidy. But, in 1971 
when, unfortunatly, the people of the 
country chanaed tbe CODlress Govern-
ment and the Jallata Government came 
to power, it stopped living subsidy 
with effect from 14th February, 1978 
and announsed that this Railway 
should be closed down. Not only this} 
itl entire property was allo allowed to 
be lold out. There is no railway 
facility there for the last 6-' years. Ita 
rails have also been dismantled. There 
is areat resentment among the people 
of that enUro area that when you are 
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providing railway lines in all backward 
areas, why tbis particular area is boing 
deprived of this facility. The people of 
that area availed the facility of Martin 
Light Railway for 70-75 years and 
they had been availing of the facllity 
of that train of about 5-6 generations, 
but, no railway facility exists ther:: 
today. That Railway is totally closed 
since1978 and its entire property bas 
also been removed from there by 
Martin Light Railway. 

I would like to bring to the 
motice of the Hon. Mini.,ter that there 
is a distance of 100 kilometres between 
Arrah and Sasaram where this railway 
used to operate. Arrah is a 'big 
station of Eastern Rail way and so is . 
Sasaram. This Rai lway used to connect 
this distance of 100 kilomcters bctween 
these two stations and over 30 thousand 
people used to travel by this railway 
daiJy till 1978. But, they are 
deprived of that facility how. This 
Martin Light Railway used to run 
trains on four routes-Shahdara -
Sabarenpur, Howrah-Ametee, Howrah 
-Sheokhala and Arrah -Sasaram. 
The first three lines have since been 
taken OVl!r by the government and broad 
gauge lines have been laid there. Our 
late Prime Minister, Smt. Indira 
Gandhi had inaugurated them in 1974, 
but our line could not be tak~n over 
at that time. Tbe Government of 
Bihar had written to the Government of 
India and the latter also was anxious 
to take it over, but it was nOt to be. 
In 1980, I had presented a proposal 
in t his House and 75 Members of 
Parliament had given a memorandum to 
the then Minister of Railways, Shri 
Kamlapati Tr ipathi and the Prime Minis-' 
ter, and an announcement was made 
in this very House by the Hon. Minister 
that a survey would be conducted in this 
regard. The survey has since be=n 
completed. But, on 5th March, I 
received a letter from the Hon. 
Minister stating that since as per the 
report of the Survey Committ~, that 
scheme was not viabl e, nothing can b ,e 
done for the present. The wor d 
"viable' is a widely used word in the 
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R.ailway. for 1001. Our demand is vory 
specific. At these places, the railway 
line has been extended, but our 
demand· does Dot 'relate to laying of a 
neW railway line. Our demand, 
obviously, is of restoradon of a' line. 
The Hon. Minister has siveo only this 
assurance tbat there is fi'l1ncial constraint 
is over. the Ministry of Railways will 
give a serious conshJ.:ration to th~ 

proposal. Not only I but the people 
of the entire country have great 
expc~tations frolD the Hon. Minister 
und they have confidence in him. You 
are a dynamic and result-oriented 
Minister. You must pay attention to 
our Bihar ar~a also. Our's is a backward 
area and our dem1nd clearly relates to 
restoration of railway line which was 
closed by the Janata Party. Prof. 
Madhu Dandavate is Dot present here 
at the moment. He was the Ra!lw.1Y 
Minister then. My Submission is that 
the facility which the peopl chad 
availed, should be restored. 

Through you" Madam, I would 
lik'c to request the Hon. Ministt!r that 
in my constituency an overlidge in 
SlSal'am is almost compll.!te. A small 
portion of work still remains to be 
done on that railway crossing oVer-
bridge" but the same is lying incom-
plet e for the last 2-21 years. Through 
thiS House, I want to draw your 
attention the fact that vehicles, trucks 
and buses have to wait for one to two 
hours at the railway crossing. 90 
percent of work on that railway 
crossing over-bridge has already been 
completed. I request the Hon. Minister 
to pay attention to it. 

My another request is that there 
is no overbridge at Arrah, which is a 
fal110us place in Bihar. A scheme for 
this purpose has been UDder your 
consideration for a 10Dg time" but th~ 
work has nol started yet. I SUbmit to 
the Hon. Minister of Railways, throuab 
'your that construction of an overbridlc 
on the railway croasillg at Arrah i. 
most essential. 

Mr. Chairman, Sir, you have given 
the silDal tbat my time is up, I WoUld, 

. ·therefore, request tbe Hon. Minister 
to pay attention to Arrah -.8alaram 

railway line. Earlier, Martin Railway 
company used to run it. Over one 
cror: people or that area are affected 
and there is no means of communica .. 
tion there. The condition roads there 
is deplocable. The people of that area 
have availed of the facility of railway 
line of about 70 years which covers 6 .. 7 
generation I, ther~fore reiterate the 
demand of its restoration and hope that 
the Hon. Minister of Railways will pay 
a serions consideration to our 
demands. 

With these words .. I conclude my 
~peech. 

[English] 
MR. CHAIRMAN: There is a 

function now. So, we will conclude 
today... (blterruptions) If I allow one, 
others also would like to speak. So, 
what shall I do ? You teU me. 

SHRI V ADDB SOBHANEDRBES-
WARA RAO: Since his is a maiden 
speech, I requ.:st you to give him three 
minutes. 

THE MINISTER OF STATE IN 
THE MINISTRY OF PARLIA-
MENTR Y AFFAIRS (SHRI GHULAM 
NABI AZAD): The time is already 
over. We are very much interested in 
having the time of the House extended, 
But since thele is a function in the 
Central Hall where a book will be 
reJeas\!d by the Speak:r, we are in a 
hurry. But if you insist on extending 
the time of the House .. we can extond it 

. by five minutes. 
MR. CHAIRMAN <SHRIMATI 

BASA VARAJESW ARI) Does the 
HOllJeapprove of the proposal to extend 
the time of the hOUJC by five minutes? 

SBVERAL HON. MEMBERS: Yes. 
MR. CHAIRMAN: So, the time 

of the House has been extended by 
five minute •. 

SHRI AMAR ROYPRADHAN; 
There is a funiction in the the Central 
Hall. We have to go there at 6 P.M. 

MR.. CHAIRMAN: I have already 
anr,,,unced that we have extended the 
time of the House by five minutes 
more . 

Sbri V. Tul&1ram. 
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[Trandat Ion] 
SHRI ·V. TULSIRAM (Nagar-

kUfDOOl) : Mr Chairman l Sir, the 
p~ople of India will be hit by the hike 
in fares proposed in the budget 
p:rsented by the Minister of Railways. 
This is known to friends sitting on the 
other side as also to those sitting on 
this side. Some of my friends from the 
other side have honesl1y said something 
about it, but some of them have 
refrained from it. I do not wan t to 
take much time on this as the time at 
my disposal is limited. I would like to 
bring only a few things to the notice of 
the Hon. Minister. 

All members have spoken about 
the theft of railway property. The 
belongings of the railway passengers 
are stolen and so is the railway pro· 
perty. It is necessary to check this evil. 
But, there are many problems in it. 
If the ch ~cking staff and officers 
become strict and check these thefts, 
th~ Department is unabl e to protect 
them. Anti· social elements carry goods 
in trains by forcc and do n~t pay for 
it. If any officer or employee takes 
stringent steps, he is threat end to be 
killed. Due to this the officers and 
staff cannot adopt strict attitude. The 
Dcputment must protect them. 

Much has been said about reser-
vation, issuing of tickets. When we go to 
the ~ounter for reservation, we are told 
that reservation quota is full. But we 
find berths available in the train. The 
Hon. Minister must be knowing that 
there are mamy such officers in 
Delhi who manage to get reservation 
tickets whenever they want, whereas 
others arc no' able to get tickets. 
This has been said by the members of 
ruling palty also. When the passeng~rs 
come out of the exit gate, those who 
travel without ticket arz not qucstklOed 
at all. They are not dealt with firmly. 
This is so, because there is no machinery 
to prot cct your staff. It is necessary to 
givo them protection. 

The honest officers of your 
departm.mt should be rewarded. Those 
who are corrupt should be punished. 

Take the case of a person who 
takes lo~n from the bank and buys a 
taxi. By plying tbat taxi, he repays 
the bank loan and also feeds his 

-Contd. 
family. But, you have so many trains, 
so much money· is invested in them, 
still they run in loss" why? These are 
small things which ar ~ causina loss to 
the Railways. There are many such 
small things, which I wanted to bring 
to your notice .. but I am unable to do 
80 for paucity of time. 

My constituency is Nagarkurnool. 
A survey has als~) been conducted there 
for a railway lioc from Raichur to 
Bhachalla via Nagarkurnool. It is 
said that 'the survey has belo!n completed. 
If it is incomplete and no work is 
b~ing done.. I would I ike to draw your 
attent ion to it so that you get it done 
soon, because that is a very backward 
area inhabit ing poor people who earn 
their livelihood by doing labour. That 
area can be develope(i by providing 
train facility there. 

Then, what arc the reasons for 
the losses. As for as ulldcrs land, the 
Hon. Minister is well avare of the 
reasons for the losses. You undestand 
everything. Earlier, when you were 
Chief Minister, I had talks with you on 
many occasions. Wh enevcr I asked 
you how did it happen, you had 
always only one answer that ) ou 
asked the officers only one thing, "I 
do not want to listen how it will. be 
done. I am interested only in the 
work done, whatever be you r course of 
action"'. Refeshing your momory of 
those days, I want to say th:H I do not 
know why you have lost your cnthus~ 
iasm now, is it due to the chandged 
circumstances or changed atmos-
phere that you have ) ost your 
enthusiasm? If you are really interested 
in eliminating losses; you assign this 
work to our Telugo Desam leader Shri 
Rama Rao on contract basis or 
experimental basis for one year. On 
behalf of my party Telugu Desam, 
which ultimately will be Bharat 
Desam, 1 can say with challenge that 
there will not be any loss in the 
Railways. With these words, I thank 
you, Mr. Chairman. 
18.07 hrs. 

The Lok Sabha Ihen adjourned Ii II 
eleven of t he clock on Wednesday, 
March 20, 1985/PhaigunfJ. 20, 1906 
(Sale,,). 


